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 15°30  hrs.
 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 TWENTY-FouRTH  REPORT

 SHRI  RASHEED  MASCOD  (Saha-
 ranpur)  :  ।  ऑ  (0  move  :

 “That  this  House  do  agree  with
 the  Twenty-fourth  Report  of
 the  Committee  on  Private  Members’
 Bills  and  Resolutions  presented  to  the
 House  on  the  6th  May,  1981.”

 MR.  DEPUTY-SPEAKER  :  7e  ques-
 tion  ४  :

 “That  this  House  do  agree  with  the
 Twenty-fourth  Report  of  the  Committee
 on  Private  Members’  Bills  and  Resolu-
 tions  presented  to  the  House  on  the
 6th  May,  1981.”

 The  motion  was  adopted.

 15°31  hrs.

 RESOLUTION  RE  :  PREVENTION
 OF  TARNISHING  OF  IMAGE  OF
 MAHATAMA  GANDHI  Contd.

 MR.  DEPUTY-SPEAKER  :  How
 the  discussion  to  be  resumed  on  Shri
 Tayyab  Hussain’s  Resolution.

 Shrj  Tayyab  Hussain.

 ही,  अगर  वहां  पर  के  बच्चा,
 भी,  कम्यूनल  रायटस  की--लोगों के  आपस
 मों  लड़ने  की--तस्वीर दिखेगा,  ता  वह  क्या

 *¢Expunged  as  ordered  by  the  Chair.
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 असर  ले  कर  जाएगा ?  वहां पर  जा  और
 तसवीर हाँ  ।**

 MR.  DEPUTY-SPEAKER  :  Don’t
 u  think  that  you  better  avoid  mention-

 ing  these  things.  You  just  say  that  certain
 obnoxious  things  are  there.

 SHRI  TAYYAB  HUSSAIN  :  7i  is
 a
 गमक

 place  and  thousands  and  thousands
 of  people  are  visiting.  I  am  sorry  to  say.

 MR.  DEPUTY-SPEAKER  :  ।  told
 you  even  last  time.  Why  should  all  these
 things  be  recorded  there  ?  You  can  say
 that  there  are  certain  obnoxious  things.

 SHRI  TAYYAB  HUSSAIN  :  ।  entirely
 agree  with  the  hon.  Deputy  Speaker.

 MR.  DEPUTY-SPEAKER  :  7a4
 you.

 MR.  DEPUTY-SPEAKER  :  ।  am
 not  even  able  to  hear  these  things.  That  is
 why  I  told  you.

 SHRI  TAYYAB  HUSSAIN :  ।  aee८
 *

 तो  उस  माँ  यह  अर्ज  करता  हं  आप  से  कि
 एक  सवाल  का  जबाब  राज्य  सभा  मं  दिया ।
 गया  ही  6  मई  को  लिस  का  नम्बर  ह  1503

 उस  मं  कहा  गया  ही  फि  यह  गांधी  जी  की
 ही  ।  वैसे आत्मकथा  से  ललिया  गया  ताज्जुब

 होता  ही  और  अफसोस  की  बात्  हा  फि  जिस
 ने  चुना,  चुनने  वाले.  ने  इन  चीजों का  चुना
 आर  स्वाल  जवाब  मों  आप  ने  यह  चीज

 का  जवाब  कोट

 “Some  of  them  do  appear  to  be  in-
 appropriate  to  the  sanctity  of  the  waeਂ

 ह



 334- 333
 Image  (Res.)

 Tarnishing  of  VAISAKHA  18,  1003  (SAKA)  Mahatma  Gandhi

 ade

 rte

 क

 |

 pe
 संे

 ह

 नी

 रू
 ई

 ह

 |
 ;

 a

 ।

 pete

 हन

 दिया

 कि

 ९

 ह

 ं

 द

 हपयन अमा ४

 क

 रममम

 ह

 :

 न

 लिखी

 की

 ।

 क कर

 हग

 हई

 घिर,

 4 मै

 नटा

 साल

 न

 3.0 25.0

 ननस्टूर

 |

 हट

 कट.

 ध

 ४102

 ह

 ह.

 ए

 क

 ए

 म

 हवाए] ।

 pe

 ं
 -

 लइक

 के

 भ्-
 ज

 से

 क

 bigs

 नै

 सवाल जो
 गए  ही,  हालाकि  में

 कि

 चह

 वात  आत्मकथा की
 नी

 नहीं  रहना बह

 उप:

 ४

 ह

 1

 लि

 द

 फिट
 र

 १०

 पूर्व
 ह

 ey

 १ हि दि निवर्कि हिं फि हि

 =

 ee

 ्

 -

 tied

 ं

 व

 ह

 बज

 जिन

 क

 ।



 *335  Tarnishing  of

 [श्री तैयब  हुसन]

 कर  तकलीफ न  पह  जाएं  ।

 बात  करने  की  बेहद  जरूरत  ह

 मॉँ  यह  अर्ज  करना.  चाहता हू  कि  यह
 रंजोल्यूशन  लाने  की  जा  मर  दिल  मं  इच्छा
 हई  आर  उस  के  साथ  जां  मंने  इस  का  मूव

 किरा  उस
 फा  जक  करम

 गह  हो  कि  इम
 ऊपर  ता.  गांधी  जी  का  खास  तौर  से  एहसान
 ह  मों  फरीदाबाद  दांस्टीच्यएंसी  से

 आता  ह,  गुड़गांव  डिले  आर  फरीदाबाद

 कांस्टिट्यूएंसी सो,  सन्  47  के  जमाने में
 जब  लांग  पाकिस्तान  को

 जा  रहो  थे  ता  डाल-
 वर  आर  भरतपुर  रियासत  के  लांग  भी  वहां
 आ  कर  जमा  हो  गये  थे  ।

 गांधी  जी  खुद  आए  थे  |  उस  वक्त  कछ  एसे

 हालात  ्र  मजबूर  किवा  जा  रहा था
 जाने  के  लिए  ता  गांधी  जी  खुद  10  दिसम्बर

 इस  तरही की

 1947  को,  एक  घबड़ा गांव  ही...  गुड़गांव
 मों  कहां  गए  थे  आर  उन्होंने  कहा.  था.  फि
 आप

 लाग  यहाँ  रहिए,  हर  आदमी  यहां  रह
 atta  feat सभी  का  ही  ।  हम  लांग

 बल्कि  ही  जाना  नहीं  चाहते थे  आर  गाधी

 जी  को  आने के  बाद  ,  eg  st  कि  गलत

 सारो  लोग  हिन्द  स्तान  मं  ही  रह  पाए  1  में

 समझता हू  उस  माने  में,  1947  में

 गंधी  जी  की  शायद  वह  आरी  पब्लिक
 मीटिंग  हई  थी  क्योंकि  उसके  बाद  उनकी

 शहादत  हो  गई  30  जनवरी,  1948  की  ।

 तो  हज़ारों  ऊपर  गांधी  जी  के  राम  अहसासात
 ह  ।  उन्होंने  न्  का  यकीन  दिलाया  था

 कि  तुम्हां  मकान  आर  जमीन  वर्गरह  मलेगी
 afar  वह  बात  अलग  ही.  ।  अंदर  जिले
 के  गॉोडिन्दगढ़  तहसील  में  मकान  1 ञ  मिला
 लोकिन गांधी  जी  दिल्ली.  से  चलकर  हमार

 इलाके माँ  आए
 आर  दहां  जीदार  उन्होंने

 कहा
 ।  ज्यूस  तो  गांधी

 जी  अह  तथा।  उस  जमाने  में

 ह  ख़ालिद  यास  ममे  हॉ  जिगर  लार

 सभी  का  उन्होंने  राका  था  आर  इसीलिए  हम

 माँ  आपका  आर  ज्यादा  बस्त  न  लेकर  दो

 नह  अर्ज  करूंगा  कि  गांधी  जी  का  नाम  लेकर

 MAY  8,  1981  Mahatma  Gandhi  339
 Image  (Res.)

 wage  seston  झर  सूकर,
 बत

 हो
 रही  हँ  वह  ठोक  नहों  हूँ  मरे  पास
 यह  ''आसाम  टिरव्यनਂ  डटेडे25 25  अप्रेल,
 1980  ही  जिसका  काट  करना  लहंगा  :

 “Gandhian  leader's  support  to  Movement  :

 Gauhati,  April  24,  Shri  Radhakrishna,
 Secretary  Gandhi  Peace  Foundation,  New
 Delhi,  has  assured  that  he  will  happily
 come  to  Gauhati  to  support  and  streagthen
 the  Assam  movement.

 In  reply  to  ८1010) 15  telegram  of  Shri
 Ravindra  Upadhyaya,  Sarvodaya  Icader
 who  is  undergoing  treatment  ia  a  Gauhati
 Nursing  Home  after  an  accident,  Shri
 Radhakrishna  in  his  telegram  received
 today  said,  ‘“‘We  are  taking  steps  help
 resolve  Assam  conflict.  I  fully  agree  with
 you  that  the  «552 111  movement  15  no  longer
 a  problem  of  Assam.  It  should  be  a  national
 issue.  I  shall  await  developments  and  ini-
 tiatives  here  before  leaving  for  Gauhati.
 Shall  happily  go  to  Gauhati  to  support
 and  strengthen  Assam  movement.”

 में  नहीं  समानता  गांधी  जी  की  तालीमात
 में  से  एसी  भी  काई  तालीम  हं  ?.  आज

 गांधी  जी  के  नाम  से  जुड़ी  हु.  कितन  ही
 संस्थाएं  चल  रही  हाँ,  करोड़ों  रुपया  उनके

 पास  हो  क्योंकि  गांधी  जी  का  मुकद्दस  नाम
 लेकर  पैसा  भी  आसानी  स  शिलि  जाता  ही । x
 मॉं  अर्ज  करूंगा  छि  इस  तरह  को  जा  बहत
 सी  गृहस्थ  हं...  आर  जा.  बहत
 सी  चीज  हा  रही  हाँ  उनसे  साथ  गांधी  डी
 का  मुक़द्दस  नाम  न  जाड़ा  जाए  ।.  आज
 गांधी  जी  के  नाम  पर  एसी  सोसायटीज  बन
 गई  ह  जिनका  बाहर  की  एजन्सी  से  भी

 रुपया मिल  रदा  हो  ।  रास  तौर  से  दिल्ली
 मों  गांधी  दुक  डिणां,  गांधी  पीस  फाउ  राशन  ,
 गांधी  स्मारक  निधि--इस  तरह  की  जा  संस-

 करनी  चाहिये  ओर  उब  तक  जा.  नुक्सान
 होना  था  वह  हो  चुका लकिन आगे  दो  प
 उसका  रोकने  की  पूरी  काशिश  की  जाए  ।

 15.44  hrs.
 [Suri  Hartnatua  Misra  IN  THE  CHAIRS]

 इन  अलफाज  के साथ मीं प्रो हाउस पूरी  हाउस  से
 दरख्वास्त  करूंगा  कि  मंनेे  जो
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 MR.  CHAIRMAN  :
 moved :

 Resolution

 “This  House  recommends  to  the  Gov-
 ernment  that  any  action  by  signs,  words
 or  publications  to  tarnish  the  image  of
 Mahatma  Gandhi,  the  Father  of  our
 Nation,  be  made  a  cognisable  offence.”

 Now  certain  hon.  Members  have
 given  Amendments.  They  may  move
 their  amendments  one  by  one.

 SHRI  BHIKU  RAM  JAIN
 (Chandni  Chowk)  :  ।  ४8  to  move

 That  in  the  resolution,—

 after  “‘any"  insert  ;

 “effort,  design,  scheme,  or’’  (1)

 SHRI  SUDHIR  GIRI  (Contai  ):  ।
 beg  to  move  :

 That  in  the  resolution,—

 after  ‘publications’  insert—

 “not  based  on  facts  ’’  (2)

 SHRI  ४.  प.  GADGIL  (Pune)  :  ।
 beg  to  move  :

 That  in  the  resolution -
 add  at  the  end

 “and  a  Commission  be  appointed  to  go
 into  the  working,  finances  and  activities
 of  such  persons,  institutions,  organisa-
 tions  or  bodies  who  indulge  or  who  have
 indulged  in  activities  which  insult  or  a
 tarnish  the  image  of  Gandhiji  with
 instructions  to  report  within  ।  six
 months”.  (3)

 SHRI  (७.  L.DOGRA  (Jammu)  :
 beg  to  move  :

 That  in  the  resolution,—

 add  at  the  end

 “punishable  with  rigorous  imprison-
 ment  which  may  extend  to  seven
 years  but  shall  not  be  less  than  6  months
 and  with  fine  which  may  extend  to
 Rs.  10,000/-”  (4).

 SHRI  छ.  ८.  NAHATA  (Mandsaur)  :
 I  beg  to  move  :

 That  in  the  resolution,

 add  at  the  end—

 “and  office  bearers  and  officers  of  any
 institution,  organisation  or  body  of  pers-
 ons  constituted  for  the  purpose  of  prea-
 ching

 Propagating
 Gandhian  __philoso-

 phy  and  ideology  which  has  indulged
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 or  indulges  in  any  activity  contrary  to
 the  basic  concept  of  Gandhian  philo-
 sophy  or  idealism  and  which  tarnishes
 or  is  likely to  tarnish  the  image  of  Gandhi
 ji  shall  be  liable  for  prosecution  and
 punishment  that  may  be  prescribed.’’(5)

 SHRI  KAMAL  NATH  JHA  (Saharsa)
 I  beg  to  move:

 That  in  the  resolution,——

 add  at  the  end——

 “with  retrospective  effect  without  any
 period  of  limitation.”  (6)

 MR.  CHIARMAN  :  Shri  Bhogendra
 Jha  is  absent.  Shri  Daga,

 SHRI  MOOL  CHAND  DAGA  :  (Pali)
 ।  7०  to  move  :

 That  in  the  resolution, -

 (i)  after  ‘‘that  21] १9  insert  “deliberate”

 (ii)  after“‘actionਂ  insert  ‘‘or  attempt’

 (iii)  after“cognisable’’  insert  “and  non-
 bailable’”’  (g)

 SHRI  RAM  SINGIT  YADAV  (Alwar)
 I  beg  to  move  :

 That  in  the  resolution, -

 add  at  the  end

 “punishable  with  imprisonment  which
 may  extend  to  seven  years  and  with  fine
 which  shall  not  be  less  then  one  thousand
 rupecs.””
 MR.  CHAIRMAN  :  "116  Resolution  and

 the  Amendments  are  before  the  House.

 SHRI  SUDHIR  GIRI  (Contai)  :  Mr.
 Chairmax,  Sir,  ।  d०  understand  that  r.
 Tayyab  Hussain  has  no  doubt  got  great
 devotion  to  Mahatma  Gandhi.  I  also  share
 his  felllings  and  his  sentiments  about  Gandhi-
 ji.  While  I  share  his  sentiments  I  should  ८
 press  my  opinion  in  evaluating  the  resolution
 by  which  he  purports  to  pay  homage  to
 Gandhiji.

 Sir,  the  resolution  has  been  worded  as
 follows  :

 “Any  action  by  signs  words  or  publ  ‘cations
 to  tarnish  the  image  of  Mahatma  Gandhi,
 the  Father  of  our  Nation  be  made  a  cOgni-
 sable  offence.”

 Now,  Sir,  in  the  Oxford  Dictionary  the
 meaning  of  the  term  “tarnish”  has  been

 pee
 way.  I  am  quoting  the  televant

 ortion.
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 [Shri  Sudhir  Giri}
 ‘Tarnish  means’  to  lessen  or  destroy  the
 lustre  of?  a  Image  means  character  of थ
 thing  or  person  as  perccived  by  the
 public”.
 Now,  if  you  construe  the  resolution  in  the

 light  of  the  meaning  given  by  the  Oxford
 Dictionary  it  will  be  like  this:—

 “any  action  by  signs  words  of  publications
 to  lessen  or  destroy  the  lustre  of  the
 character  of  Mahatma  Gandhi  the  Father
 of  our  Nation  as  perceived  by  the  public,
 be  made  a  cognisable  offence.”

 Now,  Sir,  the  character  of  Gandhiji  has
 ‘been  perceived  by  the  public.  The  term
 public  has  a  very  wide  cannotation.  ‘Public’
 means  ‘any  member  ०  our  country  or  any
 living  person  outside?  So,  whenever  ऑ  one
 goes  and  criticises  even  Gandhiji  policies
 and  view  Principales  then  he  will  also  be
 brought  within  ४  पाए टाल  o  this  cognis-
 able  offence.  I  cannot  agree  with  this  point
 of  view.  I  say  this  is  wrongly  worded.
 While  agreeing  with  Mr.  Hussain  on  the
 view  which  he  has  expressed,  ।  would  like
 to  point  out  that  under  Article  19  ५1  (a)  of
 our  Constitution  all  citizens  shal]  have  the
 right  to  freedom  of  speech  and  expression.
 So,  if  this  resolution  is  translated  into
 action,  the  fundamental  rights  of  our  citizens
 would  be  curtailed  because  प!  has  been
 given  the  right  to  criticlse  subject  however
 to  the  limitations  imposed  under  Article
 19  (2)(a)  ofthe  Constitution  inso  far  as  the

 freedom  ofspeech  and  expression  are  con-
 cerned.  ।  therefore  would  like  to  point  out
 that  the  spirits  of  the  Resolution  does  not
 consist  with  the  fundamental  rights.  There-
 fore,  this  Resolution  should  not  be  adopted.

 Sir,  ours  is  a  democratic  society  it  has
 “had  its  own  dem  cratic  character.  Those
 who  follow  the  rules  of  Almighty  also  crit-
 cise  Him.  They  have  got  this  right.  ‘‘Gandhi-
 jiis  a  big  man  no  doubt  but  not  above  criti-
 cisms.  Therefore,  by  putting  the  resoultion
 into  action,  the  spirit  of  the  mover  of  this
 Resolution  will  not  serve  the  purpose  Sir,
 I  have  respect  for  Gandhiji  for  ऑ  leader-
 ship  in  the  imperialist  strunggle  for
 his  sympathy  for  the  poor,  for  the  down  tro-
 dden  and  for  the  neglected  ones.  I  have  very
 deep  regard  for  him.  But  while  ।  112४८
 regard  for  his  leadership  in  those  days  have
 some  difference  of  opinion  with  him.  He
 preached  that  there  should  be  equality  in
 sacrifice  and  there  should  be  equlity  in
 enjoyment.  And  following  these  principles. he  devoted  his  life  to  the  policy  of  man
 making.  But  as  he  been  sucessful  ?  If
 Gandhiji’s  principles  had  been  right  then
 Lord  Buddha  or  any  religious  leader
 Could  have  changed  the  society  could  have

 -done  away  with  the  poverty  of  the  society, But  they  have  not  been  able  to  do  so
 ‘Gandhiji‘s  principles  do  not  hold  good now.  There  are  sets  of  laws  which  govern-

 MAY  8,  1981.0  Mahatma  Gandhi
 Image  (Res.)

 the  development  of  societies.  But  has  he
 follwed  those  laws  ?  We  follow  the  principles
 of  Marxism?  You  know  the  there  are
 sets  of  laws  Which  govern  the  development
 ofsociety.  There  was  ०  class  struggle  and
 because  of  the  class

 । ह चू्ूछ। ८ ए.2५ 90016  society
 नन  रा

 ि
 ed  and  the  t  day  society  we  are  living
 in  now  is  ong  result  ०  such  class
 struggle.  So  I  think  if  I  Criticise  Gandhiji
 in  respect  of  his  principles  and  policies
 in  the  light  of  class  struggle  then  I  would
 also  be  brought  Within  the  purview  of  a
 cognisable  offence.  If  ।  criticise  his  princi-
 ples  and  policies,  then  it  will  be  construed
 as  destroying  or  lessening  the  lustre  of  the
 character  of  Gandhiji  because  Gandhiji  had
 a  particular  set  of  principles  and  if  my  ide-
 logy  goes  against  all  those  principles.  then  it
 will  be  construed  that  ।  ऑ्  going  against
 the  principles  of  Gandhiji.  Then  Sir,
 how  shall  I  exercise  my  right  under  article
 19  (1)  of  the  Constitution ?

 I  would  have  been  happly  if  Shri  Hussain
 had  brought  forward  ०  resolution  to
 curb  the  monoply  power  of  the  ruling
 partyleaders.

 MR.  CHAIRMAN:  How  does  Mahatma
 Gandhi  come  in  the  picture  ?

 AN  HON.  MEMBER:  1e  him  develop
 his  point.......  (Interruptions)

 MR.  CHAIRMAN  :  ।  am  only  helping
 the  House  to  under  stand  it.

 SHP.I  SUDHIR  GIRI  :  This  resolution
 purpo!ts  to  bring  ऑ  persons  who  tarnish  the
 purvicw  of  a  cognizable  offence.  I  have  mo
 ted  out  that  these  two  words,  tamish  and
 image,  have  no  rclevant  bearing  in  this  con-
 nection.  I  would  have  been  happicr  had  Shri
 Hussain  brought  forward  a  resolution  to
 curb  the  monoploy  powers  of  the  ruling  party leaders.  I  say  so  because  he  is  थ  follower  of
 Gandhism  and  Gandhiji  wanted  that  there,
 should  be  decentral‘sation  of  power  admini-
 strative,  political  end  हाता.  But  has  the
 ruling  leaders  resorted  to  these  things?  No.
 when  the  big  disciple  of  Ganchij}  Shri
 Jawaharlal]  Nehru  was  not  in  power,  he
 preached  cloquently  for  socialism  but  when
 he  came  to  power,  he  did  not  mention  a
 single  ward  about  socialism,.  So,  1  think,
 Shri  Hussain  would  have  done  justice  to
 society,  to  the  nation,  if  he  had  brovght
 forward  a  resolution  pointing  out  the
 difficulties  and  defects  in  the  pol  cies

 pens
 by  the  so-called  Gardh  ‘ans.

 छ  this  context,  I  would  like  to  point  out
 that  one  Shri  Nirmal  Kumar  Bose,  an
 eminent  Gandhian,  who  is  dead  now,
 has  written  a  book.

 MR.  CHAIRMAN: I  have  seen  him
 and  had  talks  with  him.



 ऑ

 SHRI  SUDHIR  GIRI:  I  did  not  sup- rt  all  that  he  wrote  in  his  book  about
 iji.  There  may  be  some  activities

 and  actions  of  Gandhiji,  which  I  may
 fee]  I  require  to  be  criticised.  And  if  ।
 criticise  him  on  those  points,  I  shall  be
 brought  within  the  purview  01  a  cogni-
 zable  offence.  Now,  101  example,
 ऑ  Jalianwala  Bagh  there  was  a

 massacre.  The  great  poct,  Tagore
 surrendered  his  knigthood  given  ऑ
 the  Britith  imperialists,  but  Gand  hiji
 wanted  to  suppress  the  facts.  1  I  point
 out  these  things  to  the  people,  I  will  be
 brought  within  the  purview  of  this  reso-

 lutions.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  ho  AFFAIRS
 AND  DEPARTMENT  or  PARLIA-
 MENTARY  AFFAIRS  (SHRI  ?.
 VENKATASUBBAIAH):  We  knew
 the  Communist  idcology  cven  __  before
 they  were  the  stooges  01  the  British  impe-
 18.115111.. .  (Interruptions)  (  know  how
 to  answer  these  points.  But  this  is  not  the
 way  to  tarnish  the  image  o!  the  Father  of
 the  Nation.  I  strongly  protest.  Unterrup-
 tions),  ह  a  amwer  you,  but  do  (०  dis-
 tort  the  facts...  (Interruptions).  ।  will
 reply  to  you  point  by  point.  We  know
 what  role  you  ,leyed  in  the  1#८६ 00171
 movement.  You  did  not  hesitate  to  call
 Subash  Chandra  Bosc**  (Interruptions)

 16  hrs.

 I  am  a  freedom  fighter...  .  (Interruptions)
 It  is  recorded  in  history.  (Jnterruptions).
 ।  cannot  expect  better  performance  from
 you  because  your  history  is  that  of  betrayal
 of  the  freedom  struggle.  (Interruptions)

 I  have  read  that  Book.  I  know.  I  had
 @  contact  with  that  gentleman.

 MR.  CHAIRMAN:  You  have  already
 taken  about  13  minutes.  So,  ।  request
 you  to  conclude  in  a  minute  or  two  because
 there  are,  I  think,  10  members  who  want
 to  speak  so  far.  We  have  to  conclude
 it  within  two  hours.

 (Interruptions)

 SHRI  SUDHIR-  GIRI:  The  hon.
 Minister  had  utilized  this  Floor  to  put
 forth  his  own  distorted  views.

 MR.  CHAIRMAN:  Forget  that.

 SHRI  SUDHIR  GIRI:  But  I  am  not
 saying  what  the  hon.  Minister  want  to
 say...  The  historical  facts  must  be  stated.
 ‘You  are  keeping  these  things  beyond

 **Not  recorded.

 Tarnishing  of  VAISAKHA  18,  1903  (SAKA)  Mahatma  Gandhi  342
 Image  (Res.)

 the  knowledge  of  the  people.  (Jnterrup-
 tions)

 SHRI  ?.  VENKATASUBBAIAH:
 I  know  what  you  had  done  in  the  freedom
 struggle.

 SHRI  SUDHIR  GIRI:  The  ruling
 class  people  are  exploiting  the  pcople  {or
 whom  Gandhiji  had  done  alot.  Therefore,
 I  think  the  resolution  is  redundant,  super-
 flous  and  unnecessary  in  vicw  01  what  I
 had  already  pointed  out.

 6.12  hrs.

 (Suri  Cumramant  Panicrant  iਂ  the  Chair)

 MR.  CHAIRMAN:  Shri  Bhku  Ram
 Jain.

 SHRI  BHIKU  RAM  =  JAIN
 (Chandni  Chowk):  Mr.  Chairman,  5.
 ।  was  very  carefully  listening  to  my  friends
 in  connection  with  a  very  innocent
 resolution  relating  to  the  Father  of  the  Na-
 tion,  Mahatma  Gandhi.  ।  छा  12119.0
 surprised  to  know  that  instead  of  appre-
 ciating  the  resolution.  he  has  brought  in
 politics,  difference  of  opinion  and  the
 principle  involved  in  the  politics  of  Maha-
 tam  Gandhi  and  his  party.  I  wish  he  would
 have  appreciated  the  spirit  of  the  reso-
 lution.  Mahatma  Gandhi  has  been  ack-
 nowledged  the  tallest  man  of  the  cra.
 He  was  the  Father  of  the  Nation  declared
 by  one  and  all  unanimously.  Now  he  is
 talking  about  the  Father  of  the  Nation  and
 his  defective  policy.  It  is  something
 which  has  not  been  wnderstood  by  me  at
 all.  He  has  touched  something  abont  his
 character  which  certainly  ।  would  not
 like  to  mention.The  mover  ०.  the  re-
 solution  has  very  rightly  ment’oned  that
 during  the  past  few  vears  some  such  action
 has  been  taken  which  has  warranted  this
 resolution  to  he  broughtin  by  प?  friend
 Mr.  Tayyab  Hussain.  ।  appreciate  that
 after  all  a  resolution  of  this  type  has  come
 here.  He  himself  has  mentioned  that
 some  such  step  has  been  taken  knowingly
 or  unknowingly  by  the  Government  or  by
 some  other  authority  which  needs  to  be
 undone  if  it  as  not  to  be  quoted  in  a  bad
 manner  as  has  been  said  by  the  Deputy
 Speaker,  Shri  Tripathiji  म  (e  ।  1851.0
 mecting,  Shri  Sukhadia  and  all  othres.

 What  happened  about  two  or  three
 days  ago  ?  a  member  of  Rajya  Sabha
 had  raised  this  point  about  these  paint-
 ings  at  the  Birla  House,  which  is  now
 a  national  monument,  which  is  under
 the  control  of  Gandhi  Samiti.  Some  very
 indecent  Paintings  are  there  which  were
 once  destroyed  by  one  of  the  ex-members

 विलेन ।
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 of  this  House.  Surprisingly,  after
 spending  another  Rs.  6-000  the
 same  paintirgs  have  been  placed  there

 again.  Therefore,  it  looks  as  if  there  is
 some  such  sort  of  a  move  that  they
 want  to  tarnish  the  image  of  the  Father
 of  the  Nation  in  the  eyes  of  posterity.
 You  permit  me  to  say  that  despite  the
 fact  that  something  has  been  mentioned
 by  Gandhiji  in  his  own  biography  in  a
 passing  way,  does  not  mean  that  it  is  a
 part  of  this  life;  and  it  does  not  behove
 us  that  we  leave  things  for  the  posterity
 in  a  manner  which  has  beea  Cispiayed
 there.  Arc  we  telling  the  people  who  have
 to  come  after  us,  after  50  or  100  years.**

 And  it  has  been  stated  to  Mr.  Tayyab
 Hussain  that  such  things  should  not  be
 repeated  here.  But  my  only  anxicty  is,
 inspite  of  what,  was  said  last  time,  an
 effort  has  been  made  to  say  that  this  is
 what  has  been  written  in  the  book  of
 Gandhiji  and  thereofore,  it  is  very  rightly
 placed.  If  this  is  the  way  to  we  have  to
 depict  the  life  of  the  Father  of  the  Nation.
 and  if  this  is  how  we  pay  hiia  reverence.
 I  am  really  surprised  how  this  is  being
 done.  1  wish  to  tel!  von,  I  wish  to  take
 my  friends  into  confidence  that  if  those
 paintings  are  not  removed  by  the  Gov-
 ernment  of  the  authorities;  who  are  res-
 ponsible  for  it,  then  Twill  personvily  छुए
 and  remove  those  paintings  within  two  or
 three  days  myself.  Thev  are  deroga-
 tory  to  his  memory  and  I  wonder  how
 they  have  been  allowed  to  remain  there.
 It  ४  my  appreahension  that  ।  they
 have  been  deliberately  placed  there  and
 it  was  during  she  last  two  or  three  years,

 bap
 it  was  done.  Mr.  Chairman  ,  I  say

 that.

 Mr.  Tayyab  Hussiain  has  those  photos
 and  much  as  I  would  like  to  say  about
 those  photos.  I  want  that  they  should  be
 placed  on  the  Table,  so  that  some  day  we
 will  be  able  to  say  that  we  had  done
 something  showing  Gandhiji  in  such  a
 position.  These  are  real  photographs
 which  were  taken  about  a  week  back  at
 that  very  place.  I  am,  therefore,  with
 your  permission,  placing  them  on_  the
 Table  of  the  Housc.

 MR.  CHAIRMAN  :  This  will  be
 examined.

 SHRt  BHIKU  RAM  JAIN  :  You  may
 examine  them  and  then  you  can  place
 them  on  the  Table.

 I  wish  toquote  what  Pandit  Nehru
 bad  said  about  Gandhiji  on  his  death.

 **Expunged  as  ordered  by  the  Chair.
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 Thave  taken  it  from  the  Minute  Book.
 Mr.  Jawaharlal  Nehru  said  :

 “I  have  a  sense  of  utter  shame  both
 as  an  individual  and  as  the  head  of  the
 Governmnt  of  India  that  we  should
 have  fuiic.|  to  protect  the  greatest
 treasure  that  we  possessed.”

 And,  Sir,  this  is  the  respect  that  we  are
 giving  to  the  greatest  treasure  that  we
 possesse.  Pandit  Nehru  had  also  said
 in  the  obituary  reference  to  Gandhiji  :

 “Today  the  fact  that  this  mighty
 person  whom  we  honoured  and  _  loved
 beyond  measures  has  gone  because
 we  could  not  give  him  adequate  pro-
 tection  is  shameful  for  all  of  us.  He
 was  perhaps  the  ।  greatest  symbol  of
 the  India  of  the  past,  and  may  I
 say  of  the  India  of  the  future  that  we
 could  have  had.’

 These  wers  the  remirks  made  by  our
 Prime  Minister  in  this  House  in  1948.0  on
 the  death  of  the  great  man  of  the  era  and
 if  we  just  do  nat  sce  as  to  how  we  should
 kecp  Mr.  Gandhi's  things  and  his  books
 and  his  renvembrances,  and  the  place
 which  has  been  made  so  sacred,  --it  is
 some  this  which  we  should  have  seen
 we  have  tod.  some  stock  taking  about  it.

 Tt  was  again  Pandit  Jawaharlal  Nehru
 who  said  :--

 “Great  as  his  man  of  God  was  in  his
 life,  he  hay  been  great  in  his  death  and  ह.
 have  not  क  shadow  of  a  doubt  that  by  his
 death  he  has  served  the  great  cause  as  he
 served  it  throughout  his  life.”

 Therefore,  and  very  respectfully,  Mr.
 Chairman,  [  submit.  that  not  only  today
 but  itis  really  good  that  in  1950  this  House
 has  passed  an  .Act,  the  Emblems  and  a
 Names  (Prevention  of  Improper  Use  )Act,
 1950.  By  tus  Act  the  use  of  the

 ctures  of  Mahatama  Gandhi,  Pandit
 ehru  and  Chatrapati  Shivaji,  or  the

 Prime  Minester  of  India  of  the  name  of
 Gandhi,  Nehru  and  Chatra  Shivaji,
 except  the  pictures  on  calendars  was  pro-
 hibited.  It  was  done  to  protect  the  name
 of  the  three  great  persons  of  this  country.

 I  have  one  small  thing  to  mention.  We
 have  been  taken  tama  Gandhi's
 mame  in  reverence  and  there  is  the  Gandhi
 Peace  Foundation  and  Gandhi  Simiti.

 from  forei
 name  of  ice  to  Poorer  Sections

 नथ  ाणय्तणाीधणा  noe
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 -  सूमा  ण्य
 of  an’  advertise-

 {  ‘Appearing  ‘in  one  of.  the
 Papert ‘  “foragn..  Press  and  one  of  the

 Organisations  wich  is  working  there,  they
 ‘have  advertised,

 pee

 ।  “PEOPLE  EAT  WHAT  HE  LEAVESਂ

 ‘The  ८  here  is:  “People  kill  rats  to
 cara  amout  of  money.”  In  second
 Para  it  says  :

 “They  take  the  rat’s  food  from  the
 nest.  Then  they  and  their  families
 eat  it.  Such  is  the  desperate  poverty
 in  one  village  near  Gazipur,  India.”

 4ar  has  such  an  advertisement  appeared ? Because  they  want  money  from  those
 people.  They  are  telling  that  our  people
 are  not  having  asimple  bread  to  cat  and
 that  they  collect  grains  from  the  holes
 of  rats  and  then  eat  it.  And  we  are  tole-
 rating  all  these  things.  This  is  bcing  done

 philoson
 who  are  professing  the  Gandhian

 ilosophy  and  who  are  working  in  Gandhi,
 Peace  Foundation  and  Nidhi.  I,  therefore,
 wish  to  mention  that  this  advertisement
 has  been  inserted  by  a  very  important
 organisation  called  Oxfam.  Oxfam  has  sent
 crores  of  rupees  to  our  organisation  here.
 But  nobody  knows  what  the  money  अ
 being  used  for.  ।  think,  it  is  used  for
 activities  other  than  Gandhian  activities.
 I  wish  to  mention  that  if  vou  happen  to
 go  there-  ।  wish  Mr.  Chairman  you  :  had
 gone  there-—vou  will  find  that  books
 are  being  sold  at  the  Gandhi  Book  Depot
 which  are  contrary  to  Gandhian  philosopy
 ।  have  got  one  book  here  tided  ‘The  men
 who  killed  Gandhi’.  Another  book  ।  is

 “'गांधी  वध  आर  माँ
 written  by  the  killer  of  Gandhi.  Another
 book is  written  by  the  brother  of  the  killer
 of  Gandhi.  Those  books  are  sold  at  the
 Gandhi  House.  When  I  asked  about  it,
 somebody  there  told  me  that  they  wanted
 to  scil  all  the  literature  available  in  regard
 to  Gandhi  whether  it  was  for  or  against
 the  philesophy  of  Gandhi.

 as  clear,  innocuous  innocent. ।  halle  ales  given  ;  ्  क  हन  to  this
 Tt  means  that.any.  effort,  scheme  or

 any,  design,

 cao  ite
 Sabha  Gandht 3

 offence;  ।  क  not  know:

 cere  trope
 हा nation.  Gandhiਂ  means  India.

 Gandhi's  respect  is  India’s  respect.  If  there

 ह  हगा  .
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 is  an  who  does  nat  believe  i
 wey  in he  ea  say  ७.  But  to  m  aint  he

 ye  ४  पटा  cult  to  fod  anybody’ in  country’  who  can  disown
 Gandhi,  his“phibosophy  ‘and  who  ‘can
 disown  Gan  as  Father  of  the  Nation, and  who  would  tolerate  all  these  things,
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 1  repeat  that  if  this  insult  that  is  being done  at  the  place  where  Gandhiji  was
 murdered,  assassinated,  ऑ  not  undone
 within  a  few  days  I  shall  persor  ally  go  there
 and  remove  it,  I  shall  certainly  face  all
 the  consequences  that  may  come  to  me. I  cannot  tolerate  it.  My  heart  burns.  It
 pains  me  to  sec  in  this  city  of  minc,  Delhi, such  a  picture  being  displayed  by  people who  are  responsible  to  maintain  that  place and  who  are  doing  all  sorts  of  things  If
 this  is  not  removed,  we  shall  have  to  think,
 of  some  other  remedy.  But  ।  am  sure  that
 this  will  be  looked  into  by  the  Government.

 श्रीमती  प्रिमला  मंउवते  (वम्बईं  उत्तर
 मध्य)  :  सभापति  महांदय,  गांधी जी  के

 बारों  मों  जिन  लोगों  का  इस  दश  के  राष्ट्रीय
 संग्राम  से  संबंध  ही,  जिनकी  इमानदारी ९

 इन्नासन्ट  नहीं  ही।  जा  रज्यूलुदान  लाया  गया
 ही,  उसने  गांधी  जी  की  फिलासफी  का  भी
 डिलीट कर  दिया  ही  ।  गांधी जी  विरो-

 पियों का  भी  चाहते  थे,  उनका  हृदय  भारी-
 ada कर  के  अपने  साथ  लोना  चाहते थे  ।
 काग्नीजेबल आफॉन्स  की  बात  उनके  मन  में
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 यह  के  आन्दोलन  को  समर्थन  दिया  था,  यह

 बात  सही  ह  ।
 क  जा  कहानियां  बताई

 गइ  हा,  उनसे.  मुक्के  मालूम  हआ  ही  कि

 उन्होंने कहा  कि  मुझे  गा.ोकिहाव की  किताब

 वहां  पर  जा  एक  नाकर  ही,  उसने

 SHRI  BHIKU  RAM  JAIN;  ।  ।  not
 correct.  ।  have  also  p  rchased  books  from
 there.

 =
 1942  मं  क्रान्ति  लाकर  हमार  दोश  को

 आजाद  कराया  ओर  हमार  दोशा  में  आजादी  के
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 लगा  कर  घूमते थे,  उन्हं  पकड़  कर  जेल  माँ
 डाल  दिया  जाता  था  ।

 मेरी  एक  फ्रंड  ने  पूनो  में  चिशों  की  एक

 ae  भी  अनुचित  चित्र  नहीं  था,  जिसका

 जिक्र  अभी  माननीय  सदस्य ने  किया  ही ।
 sar  गां परी छी से  संबंधित  डांडी  मार्च  आदि
 पंतिहासिक  घटनाओं  के  चित्र  थे  ।  लेकिन

 उस  वक्त  एग्जिबिशन  का  बैन  कर  दिया

 गया  ।  श्री एम.  बी.  चहहाण  उर  वकत
 wey  wet  थे.  ।  उन्होंने  उस  एगर्जाह्मीिब-
 दन  का  बन  कर  दिया  ठौर  उस  महिला  को
 गिरफ्तार  कराया  ।  इसका  कारण  यह  था  कि
 wie  अन्याय के  रिलाफ  लडने दो  लिए  गांधी

 जी  की  दिक्षा  बाम  मं  आती  ही,  इस  लिए
 गांधी  जी  की  दिक्षा  और  चित्रों  आदि  पर
 दौर  लागा  दंने  से  अन्याय  के  विरुद्ध  आवाज
 नहीं  उठायेंगे  ।

 +

 र आज  भी  लागों  का  निर्भय  हाने  की

 दिखता  हौ  सन्ट्ल  हाल  माँ  और  अपने

 गद न प. ष् नि
 नि  :  i  श  :  ह

 दोश  भर  में  स्मगलरों  आर  पुन्ड़  का
 चल  रहा  ही  ।  उनके  खिलाफ  कॉन  लड़ो  ?

 अर्गर  दोश  को  बचाना  ही,  ता  गांधीजी की
 दिक्षा  के  अनुसार  निर्भर  बनो  ।  यह  रोज-
 wear  लाने  के  बजाय  निर्भय  बना  आर  लाक-
 तंत्र  के  लिए  खड़े  हो  जाओ आर  इस  सदन
 मों  जा  कछ  चल  रहा  ह,  गह  खत्म  करो,
 यह  मेरी  प्रार्थना  ह  ।  केवल  गांधीजी  कां  नाम

 ले  कर  कछ  नहीं  हाता  ह  1
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 हि ी  ।..।.
 *

 थी  ।  यह  आदश  दिग  जाता  है  कि  श्री

 warn  नारायण  का.  लिट्रेचर न  बचा
 जाए  ।.  उनके  नेतृत्व  का  समर्थन  दोने  वाल

 कछ  ने  कछ  बहाना  करके  उनके  किनाफ

 सदा ना  उठाए  जाते  ही.  ।  इसीलिए  जाज

 यह  प्रस्ताव आया  ही.  ।..  (व्यवधान)

 कर  रही ही  ।

 श्रीमती  प्रमला  बंडवते  कांग्रेस में  जा
 लोग  बेठं  हाए  हाँ,  अगर  ये  सच्चे  मानों  मं
 गांधीजी  का  सम्मान  करना  चाहते  हाँ,  ता  वे

 इस  रजाल्यश्नन का  विराध  करों  और  स्व-
 तंत्रता  के  निलए  अपनी  रू रकार  के  खिलाफ  भी
 लडने  के  निलम  तौयार  रह  ।

 PROF  र  (प.  RANGA  (Guntur)  2  :.
 Chairman,  .  Tam  generally  ip  fave  त
 of  the  spirit  of  th's  Resolution.

 Sir,  ।  am  glad  this  question  has  been
 brought  up  here  for  discussion  क  the
 House. ।  have  to  plead  guilty  before  the
 House  in

 मय
 100.0  one  matter.  I  happened to  be  one  of  the  members  of  the  executive

 of  the  Gandhi  Smriti  which  used  to  be  at
 one  time  Birla  Bhavan.  Later  on  it  was
 consecrated  to  the  nation  after  having  paid
 compensation  to  the  Birla  family.  We  had
 taken  it  over  for  the  nation.  But  when  we

 Pi
 it  it

 मिल  छिपाते [91211
 in

 8पट0
 mandir ere  ०  number  of  pictures  already  painted

 there.  We  did  not  wish  to  get  them  removed
 because  we  felt  that  some  people  might take  some  objection.  But  there  were  a  few—

 the  decision  and  it  needs  a  lot  of  courage
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 Pictures  removed  properly.  It  should  कै.
 carefully  examined  to  see  whether  two  or
 three  of  those  things  can  possibly  be
 removed.

 Secondly,  the  Government  itself  has
 to  give  an_  explanation  to  the
 whole  nation,  wheather  it  :s_  this
 Government  or  the  Janta  Government
 or  the  previcus  Government,  for  having,
 failed  to  raise  Mahatma  Gandhi’s  statue
 and  instal  it  in  this  Capital  over  all  these
 years.  This  question  came  up  several
 times  for  discussion  when  Panditji
 was  alive  and_  later  on  __  also.
 When  Morarjibhai  was  there  as  Prime
 Minister,  I  took  it  up  with  him  and  he
 asked  mec  to  be  happy  at  the  news  that
 they  had  at  long  last  decided  upon  the
 kind  of  design  for  Mahatma  Gandhi's
 statue  and  the  kind  of  statue  by  which
 Mahatma  Gandhi  should  be  shown
 as  standing  as  he  would  appear  to  us  now,
 when  he  was  moving  in  the  Dandi  March
 or  when  he  was  praying  or  when  he  was
 spinning  and  so  on.  He  told  me  that  they
 took  the  decision,  they  chose  the  archi-
 tect  and  very  soon  the  statue  would  ।  be
 raised.  Till  now  no  final  decision  seems  to
 have  been  taken  and  ।  do  not  know  how
 much  longer  this  Government  would  take
 before  the  statute  comes  to  be  erected.

 Indeed,  there  was  some  controversy
 over  the  place  where  the  statue  “has  to
 be  raised.  After  a  long  time,  especially
 during  those  days  when  we  were  trying
 to  celebrate  Gandhiji’s  :Birth  Centenary
 we  insisted  that  by  the  time  the  Centenary
 year  was  over,  the  statue  should  be  erected.
 But  that  is  not  done.  ‘The  place  should
 be  chosen  and  I  think  the  place  has,  at
 long  last,  come  to  be  chosen.  Just
 before  the  India  Gate  arch  where  there
 used  to  be  King  George’s  statuc,  in  that
 place  or  somewhere  nearby  they  have
 chosen  the  place.  I  would  like  some
 definite  information  to  be  given  by  Gov-
 ernment  to  this  House  if  it  ४  possible
 today,  otherwise  some  time  later.

 All  over  India  there  are  statues  of
 Mahatma  Gandhi.  Iam  sure  ‘there  are
 more  than  a  lakh  statues.  In  many  towns,
 each  mohalla  was  raising  one  statue  or
 the  other  and  when  they  raised  the  statues,
 quite  a  number  of  them  needed  repairs.
 People  were  keen  on  raising  them  and
 afterwards  they  are  not  so  very  keen  on
 maintajning  them.  But  that  is  the  most
 important  thing.  Something  has  got  to.
 be  done.  Some  kind  of  an  instruction
 has  to  go  from  here  in  the  form  of  an

 “advice  to  the  State  Governments  in  order
 to  see  that  wherever  Mahatma  Gandhi's
 statue  is  raised,  either  a  panchayat  Board
 there  or  panchayat  samiti  or  zila  parishad,
 some  municipal  authority  or  civic  autho-
 rity,  should  be  charged  with  the  res-
 Pponsibility  of  maintaining  the  statues  in
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 pro}  condition,  ‘and  also  in  seeing  .to
 it  t  on  two  or  three  crucial  days  i.e.
 on  2nd  October,  the  day  on  which  Mahat-
 ma  Gandhi  was:born  and  on  goth  January, ‘his  swargarohan  day,  the  statue  should
 be  propety  cleaned,  garlanded  and  _  prayer
 should  6e  held  near  the  pedestal:

 my
 ।  would  like  to  make  one  point  ८.८.  the

 obsence  way  of  dealing  with  Mahatma
 Gandhi  has  to  be  given  some  considera-
 tion  by  us.  There  were  some  books  also.
 They  have  written  all  kinds  of  things
 about  Mahatma  Gandhi.

 Mahatma  Gandhi,  during  his  life,
 made  experiments  in  various  aspects  of
 our  social  life,  social  life  of  Indians,  social
 life  of  human  beings.  There  are  certain
 experiments,  about  which  it  would  be
 good  for  us  to  tell  our  children,  help  them
 to  emulate  the  achievement  made  by
 Mahatma  Gandhi  and  the  results  achieved.
 Those  should  be  placed  before  301.0
 children.  There  are  other  experiments
 where  no  results  were  a  achieved.  They
 proved  to  be  abortive.  Such  aspects  of
 life  and  experiments  need  not  be  pro-
 pagated.  ।  do  not  mean  to  say  that
 Government  should  propagagte  bit
 Government  should  certainly  see  to  it
 that  such  publications,  such  photographs
 which  are  being  placed  before  the  public
 should  be  properly  examined  and  Go-
 vernment  should  be  in  a  position  to  come
 to  some  decision  as  to  which  of  them
 should  be  allowed  to  be  propagated  and
 which  of  them  should  not  be  allowed.
 Just  as  you  do  not  allow  little  children
 of  formative  age  below  adolescence  and
 during  adolescence  to  go  and  see  such  and
 such  pictures,  so  also  these  are  certain
 aspects,  certain  photographs  about  Mahat-
 ma  Gandhi.  Those  shots  were  taken  at
 that  time  and  some  were  not  taken  at  all
 but  were  imagined  by  some  artists.  We
 should  see  to  it  that  those  things  are  not
 placed  at  the  disposal  of  the  general  public
 as  a  whole.

 Can  we  make  it  a  cognisable  offence?
 It  is  a  very  serious  matter.  Government
 will  have  to  give  some  thought  to  it.  ।
 do  not  thivk  it  would  be  possible  for  the
 Government  to  say  here  and  now
 whether  they  are  going  to  make  all  these
 things  a  cognisable  offence  so  as  to  punish
 such  artists  and  other  people.  They  have
 to  give  serious  thought  to  various  aspects of  fhe  manner  in  which  we  should  allow
 these  ‘artists,  photographers  writers  and
 other  people  to  present  their  conception
 of  Mahatma  Gandhi  before  the  public
 in  our  country:

 I  am  sure  there  cannot  be  two  opinions
 in  this  House,  from  all  sides  of  the  House,
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 aa
 ऑa  Mahathir bo be  venerated  by~  ७  पढ़ें  8

 म  treatmentof  womenis
 something  most  extraordinary.  We
 know  that  he  made  exo:rimmts  in
 that  direction.  He  started  like  any  other
 Indian  husband  in  the  usual  unhappy
 manner  of  treating  the  woman  as  some-
 thing  less  than  man  and  then  ended  by
 treating  the  women  as  not  only  equal  to
 man  but  also  to  treat  her  almost  as  gol-
 dess.

 In  this  way,  in  regard  to  children  also,
 just  like  Mahatma  Ganhi,  United  Nations
 has  been  th’nking  -  (01+8६' 110  the  chil-
 dren  day’.  1  year  it  is  disabled  peop!e’s
 day.  Earlier  it  was  a  day  for  the  lepers.
 another  for  women  and  5१  on.  ।  चला
 Mahatma  Gandhਂ  who  Jed  the  war  in  -।
 these  ले  वता (15,

 He  was  the  man  who  nurssl  ते  नि उल्,
 Only  the  other  day  we  had  a  discussion
 als>  inthis  Ho  se  and  ०  ह  friends  wore
 asking  that  spec  al  "तट  ३,  हवि 018]  and
 other  ‘ac'l'ties  shouid  be  provided  “or  all
 those  [51.1 (10115  which  are  cateTing  to
 and  which  ate  हो1118  to  th:
 needs  o°  our  levers.  (  was  Mahatma
 Gandhi  who  led  the  way.  Many  of  us
 get  frightened  with  the  very  idea  of  a
 leper.  But  it  was  Mahatma  Gandhi  who
 went  and  nursed  a  leper  and  led  the  way
 to  all  of  us.

 In  so  many  directions  Buddha  wanted
 people  to  move,  in  a  humane  manner.
 Mahatma  Gandhi  actually  moved  and  led
 the  way  for  people  and  showed  how  not
 only  human  beings  are  to  be  respected,
 loved  and  cherished.  but  anitnals  also  are
 to  be  respected  and  cherished,  Even
 vegetation  should  be  treated  w  th  great
 respect.  In  all  these  directions,  Mahatma
 Gandhi  was  unique.

 The  Indian  tradition  itself  has  been
 unique  in  these  directions.  Mahatma
 Gandhi  put  life  into  all  these  things  and.
 made  us  all  feel  one  with  nature,  one  with
 everythin:  that  is  there,  whether,  animate.
 or  डिग  रग  5  was  once.  asked, .
 whether  he  believed,  that,stones.  had  life.
 He  said,  “Yes,  why  not.  ?  पटाए, 15 is  life
 in  everything.”  And  that is  also.  apart
 of  our  own  tradition,  Our  men,  and
 women  at  home  do  not  allow  our  children
 to  it  earth  in  a  contemptous  manner.
 They  ask  them  to  apologise  to  Mother
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 SBandhi  and  we  wilh:  continee  to  wherish.
 we  .  -  ..।.  स्करकडाट क ।ॉग 4 "  I  sincerely  hope  that  the  Government

 would  take  earliest  possible  steps  in  order
 to  raise  ०  statue  here  and  would  also
 @ive  necessary  advice  to  all  the  civic  or-

 ganisations  all  over  the  country  to  cherish
 «Mahatma  Gandhi’s  statues  and  also  to
 Propagate  his  ideals.

 SHRI  JAGPAL  SINGH  (Hardwar  ):
 Mr.  Chairman,  Sir,  1  oppose  the  wording
 of  the  Resolution  :

 “This  House  recommends  to  the  Govern-
 ment  that  any  action  by  signs,  words  or
 publications  to  tarnish  the  image  of  Mahat-
 ma  Gandhi,  the  Father  of  the  Nation,  be
 made  a  cognisable  offence.”

 सभापति  महोदय,  इस  1रजाल्यूशन्  के

 साँस  आर  कान्सपद्न  पर  बोलने  के  सदा  खड़ा
 ame  ।  माँ  कांग्निजबल  आफेंरा  ८.

 मामले  म  खास  तोर  सं  कुरू  मं  ही  कहना
 चाहता  हं.  कि.  इस  रिजोल्यूशन  दो  विराध

 करन  का  मक्सद  यह  नहीं  कि  माँ  महात्मा
 गांधी  की  इज्जत  नहीं  करता  हं  या  उनका

 विराध  करता  हं,  बल्कि  सिद्धान्तत: दश
 की  आजादी  की  लड़ाइ  मं  एक  तरफ  महात्मा
 गांधी  जी  ने  अगर  इस  दश  कीं  अजादी  को

 नेतृत्व  दिया  था  ता  दूसरी  तरफ  दरा
 का  आजादी  8.0  लिए  स्लो-हज़ारों  नोजदानों

 फिसलन-मदद  र  और  हमार  भाइयों
 -  भर  वाहनों के  पत्तियों  ने  बलिदान  दिया  था  ।

 यह  बात  सही  ही  कि  rare  गांधी  ने  नो तत्व
 दिया था  ।.  कल  किसीभी भी.  नेता थो  दारो

 ,  मेँ  इस  हाउस  मों  मामला.  उठा  सकते  हाँ,

 चाहो  वह  पंडित  जवाहर
 लाल

 नेहरू  हो,  श्री-

 मती  इंदिरा  गांधी  ढ  बार  मेँ  हो  या  किसी *
 और  गांधी  के  दारो  में  हो,  स्व.  संजय  गांधी
 के  दार  में  हो  या  श्री  राजीव  गांधी  के  ढार
 में  हो,  किसी  भी  गांधी  के  बार  हो  सकता

 ही।  माँ  यह.  कहना  चाहता ह ष कप
 कि  यह

 VAISAKHA  18,  -0  (SAKA)  Mahatma  Gandhi
 Image  (Res.)

 सभापति.  महाोवय:  विचारधारा  की

 बात  नहीं ही,  इमेज की  बात  ही  ।

 श्री  जगपाल  सिह  माँ  पब्लिकेशन्स  आर
 वर्ड़ी  केबार  में  कहना  चाहता  हां,  द्योल
 राउन्ड  साबित  कान्फ्रेंस  में  वादा  साहिव
 अम्बेडकर  आर  गांधी  जी  दानों  गए  थे  ।  दानों
 की  ओपीनियन  बिल्कुल  डिफ़रेंट  थी  ।  गांधी
 जी  काछ  कहं  और  बाबा  अम्बेडकर
 काछ  कहां  आर  जब  लांग  सादा  साहिब

 ी
 सभापति  महोदय  :

 इमेज  आर  बातचीत  दानों  अलग  बाते  ह  ।

 शी  जगपाल  सिह:  में  यह  कहना  नादता

 हू  कि  इस  की  लैग्वेज  बड़ी  वाइड  आर  केग

 हो  ।  आप  उन  की  मात  के  प्रीति  या  पिसी
 प्रकार  वे  अपशब्दों  के  सम्बन्ध  माँ  प्रस्ताव  कां
 संशोधित.  कीजिए,  लेकिन  जो  इस
 मों  दिया  गया  ही  उन  शब्दों  को  निकालिये  ।
 आप  जानते  ह--हिन्दुस्तान  माँ  कम्युनिस्ट
 पाटी  ही,  अन्य  ऋआंतिकारी  हँ,  उ  गांधी

 गांधी  जी  स्वयं.  कहते  थे.  कि  मेरा  काोई
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 (ft  जगपाल  सिंह]  सवाल  यह  नहीं  ह  कि  इस  प्रस्ताव  के  पास

 विचारधारा के  खिलाफ  काम  केर  रहा  था  ।
 गांधी  जी  चाहते थे  कि  दहातकीरा की  गरीब

 के  हित  मों  काम  फिया  जाए,  लेकिन
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 हो  जाने  से  या  इस  प्रस्ताव  पर  इस  सदन  को
 met  लग  जाने  से  इस  मों  वार्जत

 कचेष्टायें  कर्मा नाज़  निल  आफतें  हो
 जायेंगी  |  यह  ता  एक  भावना ही.  जा  इस

 प्रस्ताव  के  दवारा  सरकार  का  दी  जा  रही
 ही.  ।  आप  लांग  जानते  हाँ  दि  जब  कोई

 कानून  बनेगा  या  इस  का  आफेन्स  में  शामिल
 किया  जायगा.  तो.  यह.  आपन-टली-
 ae  होंगी।  में  भी  यहीं  वात  कहता
 ह--तब फिर  इस  मों  घबराने  की.  क्या

 बात  ही  ।  हमार  विराध  पश्न  के  भाई  कछ
 इस  तरह की.  आद्य  व्यक्त  कर  रह  हाँ

 कि  इस  पक्ष  की  आर  से  काई  एसी  बात
 लाई  जा  रही  ही  या  श्री  तयव  हसीन  की .

 आर  से  एसी  दात  नाईं  जा  रही  हो  डीसी  में
 विराध  पक्ष  कां  खत्म  रने  दो  लिए.  कोई
 कार्यवाही हो  रही  हां  ।  इस  मं  एसी  बंई
 बात  नहीं  ही  ।  वारस्तविकता  यह  ही  दि  कुछ
 संस्थाओं  दवारा  एसे  काम  4  ा  रहो
 हाँ,  उन  की  गतिविधियां  कह  इस  परकार

 की  ही  जिन पर.  आपात्ति  हैँ।  आप  जानते

 हाँ  कि  हमारे  राण्ट  को  कल्  मान्यता  हाँ, _—  2  ate
 -कछ  स्वरान्त  हाँ,  aw  आदर्श  हा  जिन

 का  लो  कर  हमारी  सरकार  चल  रही  हाँ  ।

 यह  ठीक  ही  फि  [६1  स  नागों  का  गांधी  जी
 की  विचारधारा से  डालललाफ  रहा.  हो,
 लेकिन  उसक  बावजूद  भी  दे  दिल  सं  उनका

 श,

 मे;  की
 मे!  हए  ह  र्थ  द
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 दर  रहा  हू,
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 of  VAISAKHA  18,  1903  (SAKA)  Mahatma  Gandhi  -

 स  ह  जो.  फि  में  चैप्टर  दा  मों  से  पढ़  कर
 सुनाता  हू.

 “There  was  no  legal  machinery  by
 which  (Gandhi)  could  be  brought  to
 book....I  felt  that  (he)  should  not
 be  allowed  ८  meet  a  natural  death.”

 ये  बातों  जिनका.  एसी.  किताबों  के
 इदारा  प्रचार  किया  जा  रहा  ही  ।  इसका
 मतलब  यह  ही  कि  महात्मा  गांधी  का  अपना

 चाहिए  ,
 उनकी  प्राकृतिक  मत्य  नहीं  होनी

 चाहिए,  उनकी  हत्या  होनी  चाहिए  ।
 अगर.  इस  तरह  की.  किताबों  म  उस

 तरह  की  उक्त यां  हों  आर  उन्हों  गांधी  स्मारक
 निध  दवारा  चलाये  जा  रहो  पुस्तकालयों  मं
 रख  जाए  आर  विक्री  किेट  ददरा
 ऊंचा  जाए  तो  यह  दाश  को  लिए  [21 अ ् ऋसा न  द्ोंहन
 हार  होंगा  ।.  इस  किाव  को  पद  इसरो
 card  गंडसे  को  एक  दात  आर  कही
 गयी  दी  जिसे  में  पढ़  धर  सभा  दना

 “As  regards  non-violence,  it  was  absurd
 to  expect  40  Crores  of  people  to  regulate
 their  lives  on  sich  ऑ  lofty  plane.”

 आहि सा  हम्ਂ  राष्ट  की  एस  पाही  /*
 एक  चिंतन  ही,  एक  परम्परा  7  पद  आध

 निरा  a =  3  21  =e  इ ।  अगर  इसा  जड़  मादन
 wee  करों  और  गंगी  जो  क

 ह

 लिस  जड  फा.  गांधी  जी  ने  महनत  से
 सीमा,  अपने  खून-यसीन  से.  पनपा दा  उस

 इन  चीजों  झा  क्या  प्रभाव  पड़गा,
 चाहिए  ।  इस

 -re  originalspeech  was  delivered  in  Tamil.

 Image  (Res.);

 जा  जो  चिंतन  ही,  परम्पराएं  ही,
 अहिंसा  का  जो  वातावरण  ही  जिसका  गांधी

 जीर्ेमहम पसे  मेहनत  के  साथ  दश  में  बनाया
 था  उसा  साब  को  रूम  करने  का  Paty  कोए

 भी  इजाजत  नहीं  हानी  चाहिए  ।  बहत  सी
 एसी  संस्थाएं हं  जा.  दशा दि देश  से  धन

 ले  कर  आर  गांधी  जी  का  नाम  लो.  बर  इस
 तरह  की  किताबों  का  ,  साहित्य  ला,  एसे
 चिशें  मांगों  का  प्रदान  करती  हा  ।
 जा  भी  इस  प्री  का  प्रदर्शन  करती  ह,  या
 इस  प्रकार  का  साहित्य  साबित या.  सक्रिय
 प्रकार  ot  किताबों  ar,  साहित्य का,  एसे
 मं  बढ़ती  ही  तो  उनका  इसकी  इजाज्त  नहीं

 हानी  चाहिए
 ।  इससे  दंश  का  नकसान  हो

 सकता ही  ।

 इसलिए  मों  सदन  थो.  सदस्यों  सो.  अपील

 करूगा  कि  वे  इस  की  भावना  दा.  समें
 आर  हामेन  जी  के  प्रस्ताव  को  स्वीकार
 करों  और  मन  से  यह  दात  स्वीकार  करों  कि
 गांधी  जी  का  रास्ता  ही  सही  ही,  वहां  ठीक
 रास्ता  है;  अहिंसा  का  रास्ता  ही  ठीक  ह  ।

 इन  शद्दों  के  साथ  मं  इसका  समर्थन  करता
 है | ठ.

 *SHRI  ERA  MOHAN  (Coimbatore):
 Mr  Chairman,  Sir,  or  behalf  of  my  party,
 the  Dravida  Munnetrea,  Kazhagm  I
 rise  to  make  a  few  suggestions  on  the
 Resolution  of  Shri  Tayyab  Hussain,
 which  recommends  to  the  Government
 through  the  House  that  any  action  by  signs,
 words  or  publications  to  tarnish  the  image
 of  Mahatma  Gandhi,  the  Father  of  our
 Nation  be  made  a  cognisable  offence.
 In  his  introductory  speech,  my  hon.
 friend  Shri  Tayyab  Hussain  gave  a  gra-
 phic  description  of  the  intentions  that



 ant.
 [Shri  Era  ह  अधिक

 पाक  to’bring  forward  this  Reso-

 who  preceded ?  |;
 to  the  prevalent  situation  '

 -  ‘country  ‘atid  alto  “emphiasised  the
 ८  need  for  the  vernment.  to

 मिक  ‘the  Resolution  9टॉपिक  .  the
 ‘ee  tt  Wes

 “
 'Yhough  the  State  Governments  have

 banned  the  use  of  names  of  national  lea-
 ,.  ders  in  advertisements,  yet  jn  many  parts

 sof  the  country  you  can  fing  Mahatma
 Gandhi’s  name  being  displayed  in  sho
 and  in  hotels  and  Mahatma  Gandhi
 has  also  become  the  brand  name  of  beedi,
 tobacco  etc.  The  Government  should
 take  steps  to  end  this  kind  of  misuse  of
 names  of  our  national  leaders.  Mahatma
 Gandhi,  the  father  of  our  Nation,  Pandit
 Nehru,  Subhash  Chandra  Bose  and  those
 leaders  of  Southern  India  who  were
 in  the  forefront  of  freedom  struggle  like
 Rajaji,  Thanthai  Periyar,  the  great  pion-
 eer  in  shipping  Vaa.  Vo.  Chidambaram
 Pillai  should  be  remembered  for  their
 role  in  our  Independence  Movemnent.
 The  posterity  should  cherish  their  names
 or  their  contribution  in  our  freedom  stru-
 ggle,  and  not  by  using  their  names  for
 personal  benefits.  If  efforts  to  exploit
 such  venerable  names  for  ‘partisan  consi-
 derations  are  continued,  then  it  will  under-
 mine  the  nation’s  prestige.  The  Govern-
 ment  should  take  immediate  steps  to  curb
 such  anti-national  activities.  In  fact,  the
 Government  are  duty-bound  to  protect
 the  honour  of  such  great  men  of  our  nation.

 Recently,  there  has  been  heated  discu-
 ssion  about  Sir  Attenhorogh’s  film  on  the
 life  of  Mahatma  Gandhi.  I  do  not  join  the
 ranks  of  disse  nters  or  supporters.  If  the
 life  of  Mahatma  Gandhi  is  filmed  properly,
 then  entire  world  will  cone  to  know
 of  Mahatma  Gandhi’s  contribution  to  the
 liberation  of  colonial  countries.  If  it  is
 filmed,  without  proper  appreciation  of  the
 events  and  without  proper  understanding
 of  the  philosophy  of  Mahatma  Gandhi,
 then  it  will  naturally  create  misconcep:ions
 in  the  minds  of  many  in  the  world.  We
 should  safeguard  our  nation’s  digaity  in
 this  matter.  From  what  1  have  read  in  the
 newspapers  and  from  what  I  heard  from
 these  who  witnessed  the  =  simulated
 funeral  procession  of  Mahatma  Gan  thi,
 which  was  filmed  recently  in  Vijay  Chowk,
 I  think  the  participants  in  this  scene  did
 not  evoke  the  spirit  of  loss  that  the  nation
 suffered  in  the  death  of  the  mightiest  of
 man  of  the  earth.  On  the  other  hand,
 they  were  laughing,  smiling  and  cutting

 Jokes  among  themselves.  It  looked  as  though were  gay-walkers.  Naturally,  this
 depicition  of  the  last  scene  of  Mahatmaji's
 life  will  not  be  understood  by  the  audience
 in  its  proper  spirit.  The  Government  of
 India  should  scrutinise  such  scenes  of  the
 film  carefully  and  before  permission  is  given
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 -  1  was  saying  initially,  the  names  of
 Mahatma  Gandhi  and  other  nationaF

 invshope  and  ‘hotels  and  they  are  sede in  shops  and  in  hotels  an  ey  are  used
 also  for  brand  ‘names  of  products.  ‘In  addi-
 tion,  of  late,  even  p»litical  parties,  which
 are  to  be  orga  on  well-laid  out  prin-

 pi
 and  programmes,  carry  the  names

 national  leaders.  I  do  not  know  about
 other  states.  But  in  Tamil  Nadu,  in  the
 name  of  Mahatma  Gandhi  and  ह
 there  is  a  political  party.  In  the  name
 Kamaraj  alone  there  is  a  political  party.
 Arignar  Anna  has  become  the  prefix  of  a

 litical  party.  Yesterday,  my  hon.  col-
 ea8e,  Shri  Subramania  Swamy  was  talk-

 ing  about.  Anna  D.M.K.  and  Amma
 D.M.K.  He  does  not  know  the  dravidian
 movement  in  Tamil  Natu.  Anna  was  the
 founder-Member  of  DM  K.  He  has  left
 the  legacy  of  his  ideals  only  in  D.M.K.
 But  another  party  appropriates

 merely
 the  name  of  Anna  and  nor  hie

 ideals.

 SHRI  SUNIL  MATITRA  (Calcutta
 North  ।  | 21 5 ह  Gongress  (T)  stands
 for  whom  ?

 SHRI  ERA  MOHAN  :  That  is  different.
 In  Tamil  Nadu  they  are  directly  using  the
 names  of  national  leaders  for  personal
 benefits.  Mahatm1  Gandhi’s  name  or
 Kamarji’s  name  or  Anna's  name  should
 not  be  used  for  a  political  party.  The
 Government  should  take  effective  steps  to
 ensure  that  the  names  of  venerable
 leaders  of  the  nation  are  not  belittled  or
 denigrated  in  this  manner  either  by  sign
 or  by  word  or  by  publication.  With  these
 words  Iresume  my  seat.

 r  CHAIRMAN  Shi
 Please  b:  brief.

 Gadgil

 SHRLE  ५.  ९.  GADGIL  (Pune)  :  5.
 I  shall  try  to  be  brie’.  But,  you  will  t८  a
 little  indulgent  because  ।  have  to  substan-
 tiate  as  to  why  I  have  moved  म  amend-
 ment.  ।  have  moved  my  amendment
 to  hwe  an  enquiry  Commission  for  this
 Teason.  Anumber  ०ਂ  institutions  म  the
 nam:  ०  Gandh'ji  have  now  becum=  a  hot-
 bed  of  politics,  of  political  activities  ard  of
 party  activities.  I  shall  mention  onc  or  two-
 of  them.

 First  of  all,  ।  would  11८८  to  mention
 the  name  of  Gandhi  Pcace  Foundat‘on,.
 run  ७  Shri  Radhakrishna.  ।  am  sorry
 Mrs.  Danavate  is  not  here.  But,  I  shall  be

 not  from  news  magazine  or  any quoti
 journal  of  my  party  but  from  the  magazinef:



 शक ु  दे  रीफ देकर,  -  dy
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 articles  from  the  newspapers  which  have
 -ं  [ढ  :  with,  my

 Party.as
 to  what

 मक  क  amen  han
 se,  र  िस्रएए  लि.  -

 This  Gandhi  Peace  ।  ,undation  ७  Tegis-
 tered  under  the  socicties’  Registration  Act.
 The  premises  on  which  the  Foundation  is

 _Situated  at  221/223, Deen  Dayal  Upadhyay
 ,  was  an  outright  gift  from  the

 पु  ent  of  India  including  two
 bunglows.  One  of  the  conditions  was
 that  no  other  registered,  unregistered  or
 commereial  institution  or  activity  can  be
 conducted  from  the  premises.  The  whole
 object  was  that  such  activities  as  are  con-
 ducive  to  Gandhian  Philosophy  could
 be  carried  on  from  the  premises.  Now,
 what  happens  ?

 There  are  to-day  a  number  of  institutions
 -  long  list  is  with  me,  I  will  not  read
 the  whole  of  it,  but  I  will  illustrate  that.

 There  are  institutions  like

 1  Voluntary  Action  (710,

 2  Indtan  Council  for
 Research,

 Peace

 3  Consortium  =  न
 logy  (CORT),

 4  Media  Foundation,

 Rural  Techno-

 5  Clearing
 tion,
 ment;

 House-cum-Informa-
 Centre  on  Rural  Develop-

 6  Peonle’s  Union  for  Civil  Liberties
 (PUCL);

 7  Coordinating  Committee  for  a
 Strengthening  Democracy.

 There  are  a  number  of  registered  and

 unregistered  Socictics.

 MR.  CHAIRMAN  :  74  Gadgil,  it
 is  better  to  name  the  organisation  —-not
 the  individuals

 SHRI  ५४.  पं.  GADGIL  ।  am_  not
 naming.  I  am  only  quoting  from  the  news-
 papers.  These  Associations  are  registered
 or  unregistered  societies  carrying  on  their
 activities  in  violation  of  the  terms  and
 conditions  under  which  the  land  was
 gifted  for  this  Foundation.  ।  mentioned
 the  name  of  one  Shri  Radhakrishna  who
 is  connected  with  a  number  of  institutions-.

 -  of  VAISAKHA  18,
 >
 -  (SAKA)  Mchatma  Ganghi  -

 fmage  (Res.)
 MR.  CHAIRMAN द,  You,  only  म

 tion  the  subject-matter.  Why  mention
 the  mame  |  |

 "डाक् ४  1५.  GADGIL  :  1  am  only
 quoting  from  the  newspapcrs.

 MR.  GHAIRMAN  :  Why  mention  the
 names  ?

 SHRI  ५.  ९.  GADGIL :
 referes  to  that

 Because  it
 Particular  person  and  ह

 shall  mention  his  name.

 MR.  CHAIRMAN  :  They  are  not
 here  to  defend  themselves.

 SHRI  ५.  :.  GADGIL:  ।  understand
 you.  ।  am  quoting  from  the  newspaper
 article.  There  is  nothing  defamatory.  I
 am  only  arking  for  an  enquiry  committee.
 That  is  all.  The  whole  purpose  of  my
 amendment  is  that  when  activitics  carried
 on  by  the  institutions  or  associations  are
 in  the  name  of  Gandhiji  and  if  they  are  in-
 consistent  with  the  Gandhian  principk,
 these  should  be  enquired  into  by  Gov
 ernment.

 -
 Now,  Sir,  this  gentlemen  is

 हैजा।  prepares
 institutions  twenty  o!

 connectc’
 with  vartous  institution:
 to  give  a  list  of  49
 whom  receive  foreign  money.  ?  19  nov
 part  o!  the  record  क  (115  Howie.  For
 instance,  1  had  asked  a  question
 about  the  number  of  foreign  countrics  who
 are  sending  funds  to  various  institutions.
 ।  shall  immediately  mention  some  of
 these  inst  tutions.  Here  is  an  association
 called  ‘AVARD’  which  has  received  from
 EZE  Bonn  Rs.  44,55,589  in  1979:  from  the
 Danida-Denmark  1.  1.4  |, 000  and  again

 EZE-BONN  ।..
 Ford

 This  15  the

 from  15,63,215
 Foundation—Rs.

 kind  o!
 various  institutions.  What  is  happening
 in  Gandhi  How  it
 is  used  for  political  purposes  क  द क  illus-
 tration  is  enough.  The  very  first  meeting
 to  clect  Shri  Morarji  Desai  as  the  Prime
 Minister  was  held  in  this  permises.  It
 was  not  meant  to  be  used  for  party  pur -
 poses.  That  is  how  it  started.

 and
 from  G.14,250.

 money  awarded  to

 Peace  Foundation,
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 There  is  another  institution  called
 Academy  of  Gandhian  Studies.  It  has
 its  office  at  Tirupati  and

 _,Hyderabad. - {  would  like  the  Government  to~  enquire
 as  to  who  is  running  this  institution,  who
 is  financing  this  and  who  are  the  persans
 involved  in  this  institution.  Have  they
 received  any  foreign  money  ?

 e
 Thea  again,  activities  are  carried  on  by

 this  institution  which  are  not  in  the  interest
 of  the  nation  and  in  th3t  sens€  against
 the  philosophy  of  Mahatma  Gandhi.  A
 sutvey  was  carried  on  by'th.  Goverament
 of  India  which  says  that  there  are  2  lakh
 bonded  labour.  This  institution  carried
 on  a  survey  which  says  there  are  24

 lakh  bonded  labour.  7.  whole  thing  is  sen,
 to  West  Germany  for  comput*r  process-
 ing.  Is  this  an  activity  for  Gandhian
 purposes  ?  ।  (1115  activity  to  ४-  carricd
 on  in  the  name  ०  Gandhiji  ?

 There  is  Gandhi  Samarak  The
 basic  principle  of  Gandhiji  ।  a3  truth
 and  respect  for  law.  म.  stood  for  the
 small  man.  Now,  Gandhi  Smarak  Nidhi
 has  investcd  funds  111वक़्ते.  Guest  Keen
 Wiliams  Braithwaite  Co.,  H'ndustan
 Lever  Ltd.,  Binny  Ltd.  Dunlop  India  Ltd.,
 Siemens  India  Ltd’  Larson  and  Toubro

 o०  etc.  1.10.  15.0  this  consistent
 with  Gandhiji’s  philosophy  to  invest
 in  monopoly’  shouses  ?

 There  is  Gandhi  Smarak  Sangrahalaya
 about  which  Shri  Bhiku  Ram  Jain  has
 already  made  mention.  What  is  going
 on  in  that  institution.  It  is  something
 against  labour  and  so.ething  against
 the  interests  of  the  people.  I  would  like
 only  to  give  two-three  examples  from

 an  11016.0  in  this  journal—Ravivar—
 dated  8th  February,  1981  which  says  :

 ‘ae  बातें  ता  साफ  (दिखाइ  रतीहं,
 जैसे  प्रतिष्ठान के  कर्मचारियों की  सका  पर्तों

 MAY  8,  1981  Mahatma  Gandhi  364.0
 Image  (Res.).

 प्रतिष्ठान के  भरने  का  निध  निरुद्ध  दस्ते

 माल;  यहां  सम्पन्न  हए  कामों  की  गुणवत्ता,
 प्रतिष्ठान  के  साधनों का  स्पष्ट  दैरमाग
 इत्यादि  |  प्रतिष्ठान  की  कार्य  पुनीत  में
 अनियमितताओं आर  (तभी  उल्लंघनों  की

 ता  पुरी  एक  श्रंखला  ही  1)

 Then  again  ?

 उदाहरण  के  लिए  एक  संगठन  एक  होटल
 चलाता  ह  जिसे  यद्यपि  हास्टल  कहा  पता  ह
 लोकिन  आधार  व्यावसायिक हो

 Further  it  says  :

 हाल  ही  माँ  प्रतिष्ठान
 ने  दा  व्यक्तियों  से

 25  हजार  प्रात थर  दान के  रूए  में  प्राप्त
 किए।  यह  रकम  बस्तत:  “सिटीजन

 फार  को  दी  जानी न  आर  उसे
 ही  मिली  लॉन.  प्रतिष्ठान  रास्ते  सो,
 क्योंकि  प्रतिष्ठान  के  दाताओं  का  प्रदत्त

 रकम  पर  आयकर  को  छूट  छिलती  ही  ।  कया

 यही  गांधी जी  का  रास्ता  है  ?  गांडी  राा  न्त
 प्रतिष्ठान का  होटल  आर  कन्टी  पिछले

 कव्ां  से  चल  रहो  हा  ।  पाल हा  वक्री

 हाँ  लगभग  तीन  लाख  रुपये
 ।  लेकि  1974

 तक  इसकी  वद  भी  आडिट  शुदा  र.

 नहीं  पेश  की  गर  थी

 ी

 Further  it  says :

 उदाहरण  के  लिए.  प्रतिष्ठान  के  कल
 व्यक्त  गांधी  बुक  हाउस  का  काम  करते  ह।
 आर  उन्हों  फै  दिया  जाता  ही.  दिल्ली  तत्व
 प्रचार  केन्द्र  की  आर  से

 Then  again  :
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 Bribe  was  given  by  persons  connected  with

 this  inetfuttion.  Then  there  is  one
 more  point  which  I  wish  to  make  and  it
 is  this.  If  all  these  things  are  going  on,
 is  it  not  a  case  for  having  a  Commission
 of  enquiry  ?  Then  I  will  refer  to  one  more

 int.  Whether  it  is  Jyotirmoy  Bosu  or
 yoti  Bosu  ?  What  happened  was  |  this.

 Jyotirmoy  Bosu  mede  a  reference  in  this
 House  under  Rule  377,  Special  Mention;
 that  was  in  the  year  1977.  He  said  that  the
 enquiry  against  AVARD  was  politically
 motivated.  He  said  that  they  were  inno-
 cent  persons  and  they  are  not  indulging  in
 any  wrongful  activities  and  so  on,  that  it
 was  done  out  of  revange  by  Mrs.  Gandhi’s
 Government  and  all  that.  ‘Vhat  is  what

 he  said  in  1977.  But  today  I  find  this.  I
 am  quoting  from  Sarvodaya  Press  Service,
 Vol.  11,  Part  48.  April,  16.  12.  Shri
 Manmohan  Choudhuri,  a  former  Sarva
 Seva  Sangh  President  lias  said  this

 ‘The  agencies  thus  banned  ।  from
 working  in  the  adivasi  areas  of  West
 Bengal  include  the  AVARD  ‘The
 Association  of  Voluntary  Ageacies
 for  Rural  Development)  and  the
 Tagore  Society  for  Rural  Develop-
 meni.’

 MR.  CHAIRMAN  2  Please  conclude.

 SHRI  ।....  (12:11.  :  वादा।  conciud-
 ing.  Just  one  sentence.  1  therefore  request
 the  Home  Minister  to  accept  my  Anicnd-
 ment  and  appoint  a  Commission  of  [11101] -
 ry  to  enquire  into  the  working  of  all  such.
 Institudgas.  With  these  words  1  पद01112.

 माननीय  सभापत  जी,
 म

 कहने  मं  काई  संकोच  नहीं  ही  कि  महात्मा
 गांधी  इस  द  के  करोड़ों  लोगों के  लिए
 आदर्श  थे  अर  इस  शताबदी  म  दशा  के
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 थ्री  जयपाल किह  कश्यप  :  वह  भी  अप-
 मान  ही  ।  साइंस  वर्ल्ड  आया  ही  ।.  अगर

 चिन्हों  मे  आर  इशारों  से  कहा  जाता  ही  तो
 वह  उस  भी  गंधी  जी  का  अपमान  हो  ।

 महात्मा  गांधी  का  अगर  मान  दना  ह  तो

 इस  का  सोचना  चाहिए  ।  माँ  तो  यहां तक
 कहता ह  कि  महात्मा गांधी  को  नाम  को
 आपने  जिन  गांधी  आश्रमों  के  वार्डों  पर  लगा
 wig,  उन  आधमों की  हालत  भी  दोर्िए।

 aaa] मं  सती  कपड़ा  मिलाकर  बेचा  जाता

 ह  तेल  और  शहद  में  भी  मिलावट  हाती
 ही  ।  यह  सबे  चीजें  भी  गांधी  जी  का  शप-
 मान  ही,  उनके.  नाम  का  अपमान हो  ।
 अगर  कहां  महात्मा.  गांधी  की  मुर्ति  ऊप-

 मानित की  जाए,  कहां  डा.  अम्बेडकर ,
 पोशीदा  रामास्वामी  नौकर  आर  महात्मा
 age  को  मुर्ति  अपमानित  की  जाए  तां  उस
 का भी  इसमें.  जाड़ा  जाना  चाहिए  ।  सारो

 महापुरुषों का  एक  ही  इज्जत  और

 से  रखा  जाना  चाहिए  !  इर  दक्ष  में  महात्मा
 गांधी के  फर्ज  के  नाम  पर  लागों  को  धाता

 दन  की  कांशिश  की  जाए तो  उसदा  भी

 मिटाना  चाहिए  ।.  महात्मा  गांधी  महान  थे

 अपमानित  करने  का  अगर  कोई  प्रयास  Part
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 थी  तारिक  अनवर  (काटिहार)  :  चेयरमन |.  उनके  विरोध
 को

 बातों  हाती  ह,  दो

 सह
 आग

 गारा  हो  नहा  बालक  काग
 |  वे (रफ्ठ़ के हित मां: नहां हा

 है
 पए

 -  जुल  करती  हु...  क  -..  ..

 -  थी  ने  जा  अहिंसा  का  रास्ता  न्
 |  थीं  'कमेटी -  'मधुकर  (मोतिहारी) :

 fem  जा  सकता हं  ।  श्री  सयव  हसन  ने...  सहु  महात्मा  किया /।._

 जा  रज्यूलूशन रखा  ही,  उसका  मकसद  यह...  रही  ह,  ि!  को  बाजादी  का  लाने में
 ह  किसी  किताबों  या  तस्वीरों  को  इजाजत...

 उन्होंने
 जा  योगदान  किया.  हो,  यहां  क  :

 नहीं  हानी  चाहिए,  जिनसे  गांधी  जी  की...  आजादी  .के  संघर्ष  का  मिसेज  तक.  उन्होंने
 प्रतिष्टा गिर  या  उनके  आदर्शों  पर  धब्बा  पहुचाया, म्ासेड़  का  सॉविलाइज  फिया,
 लगे  ।  यह  रल्युलुक्न बहत महत्वपूर्ण ह। बहत  महत्वपूर्ण  हौ।  उसम  उनकी  एतिहासिक  .  भूमिका  रही.  ह

 हमने  महात्मा  गांधी  का  दास  के  नाम  से  जाना  आर  अछा ता दुधार  मे।  राष्ट्रीय  एकता  मों  ,

 ही  ।  यह  सही  ही  कि  हम  उनकी  पीढ़ी  के...  हिन्द,  मुस्लिम  एकता  मेँ  जा  उन  की  भुमिका
 नहीं ह  ।  हम  उस  पीढ़ी से  आत  ह,  रहो

 ह  वह
 सर्वमान्य  ह,  जक  1 व.  विवाद

 जिसने  महात्मा  गांधी  का  किताबों  और  इत्ती-  की  बात  नहीं  ही  ।'  हम  गां्वा  का  नहीं

 हास  के पन्नों से जाना ही । से  जाना  ही.  ।  लॉक  हम  मानते  हो,  हमारा,  हॉष्टकाण  दूसरा  ही
 ।

 उनके  आदर्शों  और  उनके  बताए  हए  रास्ते  लेकिन  जां  उन  की  इतिहास  मं  भुमिका  ह

 पर  विश्वास ही  ।.  (व्यवधान)...
 ह  का  नाग  को

 इ

 सहो

 हो!
 |

 ५ प  आर  “परन्तु  का  बल्द  इस्तमाल

 कर  रहों हाँ  |  इससे यह
 हो

 जाती  ही  फि  उनकी  भावना  साफ  न्हीं  ही  ।

 उन्होंने  कहा  कि  हम  लोग--कांग्रेस के  लॉग

 के  लाग  चिल्ला  चिल्ला  कर

 हो,  यह  हमने  आर  दश  ने  तीन  सालों  में
 देखा  ही  ।.  जब  वें  जयप्रकाश बाद  का  नाम
 लेते हाँ,  तो  हम  र्म  आती  ही  ।  जहां

 तक  हमारा  ताल्लुक  ही,  हम  एहले भी  जय-

 करते  हाँ  ।  5

 अगर  महात्मा  गांधी  जैसे  महापुरुषों के
 बार में  काई  अनुचित  बते  कही  या
 लिखी  जाती  हाँ,  तो  उनपर  बंदिश  लगनी

 चाहिए,  क्योंकि  गांधी  जी  एक  एसे  शरक्त
 थी,  जिनक)  हमने  महात्मा.  माना  हँ  ।  अगर

 मंशा  यह  हानी  चाहिए  कि  गांधी  जी

 के  नाम  पर  दहूत  सारी  संस्थाएं  जैसे  गांधी
 समति  या  गांधी  पीस  फान्डंशन  आदि  चल

 रही  हाँ  उन  की  गतिथिध्यों व्यो दरंग जाए , को  रहा  जाए  ,
 ये  सारी  संस्थाएं  ममा  एजेंसी  का  क्राम
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 4

 a!
 फतेह  vr

 4  और  ठीक  ह

 दि  गांधी  टोपी  से  आर  गांधी  दर्शन
 “

 म.
 थ थे

 -

 (व्यवधान )
 वही.  मां  अर्ज  करन  वाला  ह  आज  गांधी
 पीस  फाउ  टशन  एक  कलंक  ही  दश  के  सामने
 गांधी  जी  दे  जीवन  के,  उन  की  तस्वीर  क

 एक  समग्र  रूप  स  रखना  च्याहिए  ।  इतिहास
 मं  उन  की  क्या  भूमिका  रही  हो  यह  बात

 आनी  चाहिए  |

 उन्होंन  आत्मकथा  बा  नोट  fas  हो  ॥
 आत्मकथा  मे  उन्होंने  कद  किया  ह  थक
 मे  ने  मांस  खाया  ही,  आत्मकथा  मं  उन्होंन

 कबूल  फिया  ही  कि  मं  ने  सिग्रेट  पिया  हो.

 और  भी  बहत  कछ  कबूल  किया ही  ।
 लेकिन  यह  प्रयास  किया  जाय  लि  आत्मकथा
 मं  जा  एसी  बाते  कही  गद  ह*  उन्ही  का

 उभाड़  कर  रखा  जाए  आर  समग्र  रूप  उस  का
 न  दिया  जाए,  इस  स्वत  का  माँ  भी  विराध

 करता  ह,  मां  आप  के  साथ  ह  इसा  बात  मेँ  ।

 लेकिन फिर  हृदय  ट्रॉली आप  कि  गांधी
 जी  का  दर्शन  क्या  ही  आर  आप  का  व्यवहार
 क्या  ही  ?

 के  दवारा, आप  जानते  होंगे,  उसम  क्या
 लिखा  ही?  उस  में  ललिता  ही  कि  बुद्ध से
 और  गांधी  से  मां  बड़ा  हं  ।।  उस  का  नाज-

 वान  पढ़ते  हाँ,  क्यों  नही  उस  का  बन्द  करते

 Image  (Res.)

 at  सकता ही  ।
 माला  जपते  हाँ  और  सही  माने  में  गांधी  जी
 के  जीवन  दर्शन  का  आचरण  में.  नहा
 उतारते  हाँ  ता  कछ  भी  हाने  वाला  नहीं  हा।
 इसीलिए जदरी  हा  कि  सब  से  पहले  रूलिंग
 पार्टी की  आर  से  गांधी  जी  के  दर्जन  आर
 उन  की  इमज  को  बिगाड़ने  के  काम  का  कम

 किया  जाय  ।.  यदि...  अत्याचार  रहना,
 हिन्द,  मुस्लिम  राय  हाता  रहता  ,  हरिजनों
 पर  अत्याचार  हाता  रहंगा  आर  फिर  भी  कहा
 जायगा  सकी  हम  गांधी  जी  का  मानत  हाँ  तो
 यह  गंधी  जी  की  इमज  का  और  बरा  करता
 ही.  ।.  इसलिए  प्रस्ताव  में  जा  कारन जे बल
 आपस  की  बात  ही  उस  का  मं  नहीं  मानता
 हां  ।  उनकी  मंगा  का  माँ  सही  समानता
 हं कि  एसी  बाते  नहीं  हानी  चाहिए  ।

 थ्री  हरीश  चन्द्र  निसह  रावत  (अलमोड़ा)
 सभापति  महावीर,  तैयद  जी  ने  जा  संकल्प
 इस  सदन  के  समक्ष  प्रस्तुत  किया  ही.  उसका
 मां  समर्थन  करता  हाँ  ।.  इस  संकल्प  का  जो
 sewn  हो  उसदा  ame  विराध  मित्रों  ने

 गलत  रूप  मों  समझने  की  काशिश  की  ही  ।

 एक  पविर  रदश्य  कं  लेकर,  कछ  गल्तियों
 की  तरफ  इस  संकल्प  के  दवारा.  सरकार  का
 ध्यान  आकष्ट  किया  गया  ही  ताकि  उन  भूलों
 का  दरुस्त  किया.  जा  सके  आर  सरकार

 तत्परता  के  साथ  इस  सम्बन्ध  मं  कदम  उठा
 सके ।  इसी.  उद्देश्य से.  हमार  मित्र  तैयब
 जी  इस  संकल्प  का  यहां  पर  लाए  हाँ  लेकिन
 हज़ार  विराधी  दास्तों  ने  कछ  एसी  मंशा

 जाहिर  की  ही  मानी  इसके  पीछो  काई  राज-
 नीतिक  उद्देश्य  छिपा  a  ।  जय  प्रकाश  जी

 का  नाम  इस  सन्दर्भ  में  आया  ही  ।

 प्रकाश  जी  की  विचारधारा  से  सहमत  नहीँ



 ा

 371  Tarnishing  ०

 1  श्री हरी  चन्द्र  सिंह  रावत  ।
 a
 हँ ।  यह  इस  बात का योतक  ofa  भले
 ही  उनकी  राजनीतिक  विचारधारा  को  हमार

 में  जा  अच्छाइयां.  थी,  उनकी  जा  त्याग-
 तपस्या थी  उसका  सरकार  सही सन्दर्भ मां

 बार  बार  उनका  नाम  लेने  दालों  ने  हमेशा  उन
 के  नाम  का  कलुषित  करने  का  कोशिश  क

 हाँ  आर  उनके  सपनों  को  चकनाचूर  किर  हा।
 इसी  प्रकार  से  गांधी  जी  के  नाम  के  साथ  जो
 लोग  ज्यादती  कर  रहो  हाँ  उसका  रोकने  के
 लिए  हमारे  साथी  तयब  हासेन  जी  ने  यह
 संकल्प  यहां  प्रस्तुत  किया  ही  जिसक  मै  परा
 समर्थन  करता  हं  |

 श्री  हरिकेश  बहादर  (गोरखपुर)
 मान्यवर,  यह  प्रस्ताव बहूत  अच्छा  हाँ,
 इसका  समर्थन  करता  हँ  लेकिन  जो  इस
 प्रस्ताव  की  मूल  भावना  ही  उससे  कया  शासक
 दल  के  लोग  अपने  का  सचमुच  मं  सम्बदुक
 रख  पाए  हाँ--इसमें  मुक्के  सन्देह  ही  ।  गांधी

 जी  से  क्लार्क  दल  के  लागों  का  क्या  सम्बन्ध
 हौ--यह  मैं  इन.  शब्दों  माँ  व्यक्त  करना

 चाहता हूँ  किक  केवल  राजनीतिक.  लाभ  उठाने
 के  लिए  गांधी  जी  के  नाम  का  प्रयोग  लिया
 जाता  ही.  ।.  एक  प्रकार  से  गांधी  जी  का
 नाम  शासक  दल  के  लिए  राजनीतिक  भंजन

 बन  गया ही  ।.  इस  प्रकार की  शासक  दल
 की  जो  वर्तमान  स्थिति  हा  उसकी पफ  कड़ों
 weal में  निन्दा.  करता ह  यह  स्थिति
 क्यों ही,  इस  सम्बन्ध  मों  भीमैं  कछ  कहना
 चाहता ह  ।  जब  आपातकाल  की  घोषणा
 की  गइ  थी  तब  महात्मा गांधी  के,  नाम  से
 सम्बध  जितने  भी  संगठन  हाँ,  सभी  ने  उसका
 विराध  किया  था  क्योंकि  वहू  एक  अन्यायपूर्ण
 व्यवस्था थी  ।  उसके  बाद  लगातार इस  बात
 की  कौशिश  की  गद्दे  कि  उन  संस्थानों  को
 अधिक से  अधिक  नुकसान  पहुँचाया  जाय  ।

 उन  की  जो  मांगों  थी  उन  को  पूरा  न  करना  ,

 उनके  ऊपर  कीचड़  उछालना,  इस  तरह  की

 तमाम  बातों  उस  समय  चल  रही  थीं  ।  आज
 भी  मौजूदा  सरकार  की  काई  भी  सहानुभूति

 उन  संगठनों
 के

 साथ  नहीँ  रह  गइ  हाँ
 ।

 ह

 x

 मान्यवर  ,  एक  फिल्म.बनही बन  रही  ही,  उस
 में  भी  पता  चला  ह  कि  गांधी  जी  के  जीवन
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 से  सम्बन्धित  कछ  एसी
 बातं  रखने  की

 काशिश  हो  रही  हा  जिस  से  गांधी  जी  के

 जीवन  पर  कीचड़  उछाला  जा  सके  ।.  अगर
 इस  तरह  की  काई  भी  हरकत  हाती  ह  तां
 उस  की  जिम्मेदारी  पूरे  तरीके  से  गा जुदा
 शासन  केਂ  ऊपर  हागी  इस  लिए.  मेँ
 माननीय  मंत्री  जी  से  अनुराध  करूंगा  कि  दे
 उस  को  देखें  आर  उस  फिल्म  के  अन्दर  अगर

 काई  भी  एसी  बात  हो.  जिस  से  गांधी जी
 का  जीवन  कलुषित  आर  कलंकित  होता  ह  ।
 तो  उस  को  रोरके  क्योंकि  उस  से  हमार  राष्ट्
 का  जीवन  कलुषित  आर  कलंकित  हाता  ह।
 जब  तक  कमजोर  वर्गो

 पर  अत्याचार  हाते
 रहंगे,  जब  ठक  एक-एक  सुबे  में  साठ-सा&
 आदिवासी  सारो  जाते  हग,  जब  तक  बीस -
 बीस  हरिजन  गोलियों  से  उड़ाये  जाते  रह  गे
 तब  तक  गांधी  जी  का  नाम  लेने  का  अधिकार
 इन  लागों  को  नहीं  ही  लॉन  मं  इतना
 जरूर  कहना  चाहता  हु  .  .  (व्यवधान )
 क्योंकि  आप  का  वासन  ह,  आप  को  ध्यान
 रखना  चाहिए  कि  इस  तरह  की  हरकतों  न

 हाने  पये  ।.  गांधी  जी की  प्रतिमानों  जब

 तोड़ी  जाती  ह,  ताो  उस  के  लिए  यह  are  न
 जिम्मेदार  हो  ।  क्यों  एसी  दात  हाती  हँ?
 इस  लिए  मैं  चाह  गा  कि  इस  बात  के  लिए हि
 निन्दा  की  जाए  ।  इने  दादों  को  साथ  मं
 इस  प्रस्ताव  का  समर्थन  करता  हू  ।

 पक ज्ज्.

 की  राम  सिह  यादव  (अगर)  :  सभापति

 स्थानीय  ,
 ,

 जो  मौजूदा  ताब  प्रस्तुत  किशा
 गया  ही, मै मे  व्यक्त  रूप  से  एक  नात  कहना
 चाहता  हँ  ।.  महात्मा  गांधी  जी  सन  1947
 के  दारान  में  चौधरी  तैयब  हुसैन  के  गांव  मेँ

 आये  थे  आर  मुझे  गह  भी  मालूम  ह,  चूकि
 मरा  चुनाब  क्षेत्र  चौधरी  तयब  हुसैन  के  क्षेत्र

 के  ब्लिंक  ल  समीप  रहा  ह,  फि इन  के  क्षेत्र
 मां

 ज्यादातार उसी  कम  के  लांग  रहते  ह
 जिस

 काँस  से  चारी  तैयब  हसन  तृाल्लूक
 रखते  हाँ  ।.  चाौधरी  तयव  हसन “मेव  '
 मुसलमान  जाति  के  हाँ  ।.  हिन् दस्ता  &
 बाजारों  के  वकत  एक  बहत  बड़ा  सवाल  पदा

 हुआ  था--मेव  जाति  के  लॉग  उस  वक्त  के

 पंजाब  आर  राजस्थान  के  बीच  मेँ  रहते  थे,
 उन्होंने  उस  वक्त  यह  Heat  फिया  था  कि
 हम  लाग  पाकिस्तान  जा  कर  आबाद  होंगे  ।

 लेकिन  वहां  पर  महात्मा  गांधी  जी  ने  आकर
 wane  फकीरा--यह उस  क्षेत्र  का.  शि कर हाँ हँ
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 इम  राष्ट्र  क॑  अन्दर  अंग्रेजों  के  मान
 जा  हज़ारों  अन्दर  मांस्कतिदा  बाजार ,

 fas  ara  आर  दूसरी  विटोरियो  जां
 हा  गईं  थी.  ,  उन  सब  द्दलताओं  ८  दर
 कर  के  समाज  में  एक  शक्त  पैदा  को,  एक
 फिलासफी समाज  का  दी  ।  आप यह  भी
 ord  हँ  कि  कोई  कितन  भी  वड़ा  समाज
 क्यों  न  हा,  उस  समाज  के  अन्दर  यादि  शक्ति
 कहां  से  प्राप्त  हा  सकती  ही  ता  फिलासफी
 से  हा.  सकती  ही  ।  जिस.  समाज  के

 अंदर  जिस  राष्ट्र  के.  अन्दर  आर
 जिस  काम  के  अन्दर  कोई  फिलासफी

 नहीं  ही,  ता  वह  राष्ट्र  कभी  भी.  तरीको

 नहीं  कर  सकता  हो  ।  यही  कारण ही  छि
 वही  राष्ट्र  अंग्रेजों  के  टाइम  में  महात्मा  गांधी

 से  पहले  भी  हिन्दुस्तान  था,  गा: ग  उन्होंन
 एक  फिलासफी  दी  ओर  एक  दर्शन  दिया  आर

 उसी  दर्शन  के  कारण  उन्होंने  एक  नद  बिन्दगी
 इस  कॉम  का  दी  ।

 मं  कहना  चाहता  हं  कि  जा  फि लास् फो
 शर  दर्शन  हमला  महात्मा  गांधी  जी  ने  दिया
 ह,  उस  फलासफी  का  हमला  कायम  रखना
 ह  थ  यदि  वह  फिलासफी  कायम

 र -ों  भी  बड़ी  से  बड़ी  ताकत  का  हम  चुका-,

 बला  कर  सकते
 ह,

 चाह  वह  बादु धक  ताकत  |
 नह  वह  a  ं,  ताकत  द
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 इस  तरह  का  प्रावधान  करना  चाहिए  कि  इस
 राष्ट्र के  अन्दर  इस  प्रकार  वी.  fat  का
 हिम्मत,  न  हो  सक े।

 मे  आपका  खास  तौर  से  अमृतसर  के  बार
 मं,  जां  कि  17  मं,  1980 का  पॉट याट

 -  bronze  statue  of  Mahatma  Gandhi
 installed  in  the  Rambagh  ।  garde.,
 here,  was  found  disfigured  by  som,
 हए

 पटाई  (1115  morning.

 The  stick  (danda)  depicted  to  be  heli
 by  Mahatma  Gandhi  in  his  hand  had_  been
 broken.  Dung  and  mud  had  been  plastered
 on  other  parts  of  the  statue  of  the  Father
 of  the  Nation.”

 इस  तरह  की  जा  साम्प्रदायिक बात  ही  या  जा
 किसी  भी  नाम  पर  राष्ट्रपति  को.  कलायत

 करना  चाहते  हाँ,  उन  की  तति  का  खण्डित
 करना  चाहते  हाँ--इस  राष्ट्र  को  एसी  चीजों

 का  किसी  भी  कीमत  पर  बरदाशत  नहीं  करना
 चाहिए  ।  इसलिए मैं  माननीय  गह  मंत्री

 जी  से  निवेदन  करता  हूं  कि  वे  इस  के  सम्बन्ध
 म  काई  उचित  कदम  उठायें,  कोइ  एसा

 मय,  उन के  विचारों  को  अक्षय  रखा  जा
 सके  +--

 इन  शब्दों के  साथ.  मों  इस  प्रस्ताव का
 समर्थन  करता  ह ह
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 आगे  बढ़ाने  के  लिलए  उस  वकत  जा  सेस्थायों

 बनाई  गईं  थीं  उन  संस्थाओं  मं  उन  लागों

 उठा  रहो.  हाँ  ।  उन  के  जीवन-चारा को
 गलत ढंग  से  मेश  लकिया जा रहा जा  रहा  ही  ।  इस

 बारी  में  गार्डवाल  साहब  नो  बहत  सी  दातों

 गवर्नमन्ट  के  लिए  लाजमी
 हा  जाता  ही  कि  पार्लियामेंट के  एक्ट  के

 wheat एक  लाइबोरी  बनाईं  जाए,  उन  के

 लिए  मेमोरियल बनाया  जाय  ।.  उर  वकत

 तमाम  लागों  ने  जमील  कर  गांधी  स्मारक  निधि
 का  बनाया  था,  उस  को  जमीन  दी  गई  थी  ,

 उस  के  जरिये  गांधी  पीस  फाउण्डेशन  बनाया
 क्या,  वहां  पर  बड़ो  बड़ो  एअर  काशण्डयान्ड

 हाल  बनाये  गये,  उस  के  बाद  क्या  हां  रहा
 ही--विद्शों से  रुपया  जमा  फिया  जा  रहा
 ही,  यह  सब  कछ  हो  रहा  ही  लेकिन  वह
 far  कसे  खर्च  हाता  ही  उस  का  हिसाब  लिसी
 को  पता  न  हो  और  अगर पता  लगाने  की
 कौशिक  की  जाय  ता  उस  की  मुखालफत  हा

 --यह  बात  समय  मं  नहीं  आती  हाँ  ।

 ी
 गांवਂ  मों  लोग  भूखे  मर  रहो  हाँ  ।.  रक

 बच्चों  से  चन्दा  इकठ्ठा  व्य  गया  आर  वह
 पैसा  इन्हीं  संस्थाओं  के  पास  भेजा  गया  ।
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 की  ताइद  करता  हं  और  दरख्वास्त  करता  हं
 कि  मैंने  जे  तरमीम  पेश  की  ही  उस  के  साथ
 इस  काे  मन्जूर  फिया  जाय  ।

 SHRI  RATANSINH  RAJDA  (Bombay
 South)  :  Not  only  the  people  of  ऑ
 country  but  the  people  of  the  entire  world
 are  indebted  to  Mahatma  Gandhi,  the
 Father  of  the  Nation.  It  was  Einstein  who
 had  told  about  Gandhi  that:—

 “Generations  to  come  will  scarce
 believe  that  such  a  one  as  thisin  flesh
 and  blood  to  walked  on  this  earth.”

 Fortunately,  today  is  the  birthday  of
 Rabindra  Nath  Tagore,  another  great
 soul.  Gurudev  said  about  Mahatma
 Gandhi  :

 “Here  is  at  last  the  living  truth.”

 In  these  words,  he  gave  the  greatest  tribute
 to  Mahatma  Gandhi.

 It  was  the  Father  of  the  Nation  who
 taught  us  to  stand  erect  against  the  British
 Empire,  who  created  a  sense  of  self-respect
 amongst  us.  He  gave  us  the  battle  field,
 the  battle  cry  and  battle  dress  and  made
 us  march  in  the  freedom  struggle  under
 his  leadership.  Whenever  something  ऑ
 said  about  Mahatma  Gandhi  मं  _  t
 country,  the  innermost  recesses  of  our
 hearts  are  touched.  We  would  like  to  see
 that  the  dignity  and  honour  of  Mahatma
 Gandhi,  the  Father  of  the  Nation,  must
 be  honoured  and  protected  at  all  costs.
 From  that  viewpoint,  this  Resolution  is
 commendable  and  ।  would  commend  the
 Resolution.

 But  when  I  heard  the  speeches  here,
 I  was  doubtful  whether  that  is  the  only
 objective  behind  moving  this  Resolution.
 Some  people  attacked  the  Gandhian
 institutions.  If  there  is  something  wrong
 some  Gandhian  institutions,  as.  Shri
 Gadgil  stated,  naturally,  an  enquiry  should
 be  held.  If  in  sढe  Gandhi  institutions,
 some  wrong,  things  are..committed,  we
 should  see  to  it  that  they  are  discouraged,
 they  are  stopped  forthwith.  As  ढ  a  i
 is  concerned,  प काता  ai  you.  But,  at  the.
 sametime,  I  would  like  to  caution  you,
 and  caution  my  friends  on  this  side,  that.
 if  we  are  trying  to  introduce  politics  in
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 these  Gandhian  institutions  because  those
 institutions  during  the  daad  emergency
 fought.........

 (Interruptions)  आप  मेहरबानी  कर  के  मत

 बोलिए,  श्राप  चुप  बैठिए  |

 ‘There  are  certain  elements  in  this  country
 which  did  not  like  what  these  institutions
 did  during  the  emergency,  because  those
 institutions  fought  for  the  ideals  of
 Mahatma  Gandhi,  and  Mahatma  Gandhi
 had  taught  us  निर्भय  बनो,  (८e  fearless)  you

 have  banned  even  the  slogans  and  speeches
 of  Mahatma  Gandhi.  10.0  now  you  are
 preaching  about  these.  Kindly,  do  not
 preach  for  Mahatma  Gandhi.  Do  not  try
 to  become  a  Messiah,  preaching  the  teach-
 ings  of  Mahatma  Gandhi.  Remember,  the
 speeches  of  Mahatma  Gandhi  were  not  al-
 lowed  on  the  radio  during  the  emergency.
 Why  don’t  you  put  your  hands  on  your
 heart  anti  decide  what  you  have  done  ?

 So,  ४e  us  be  humble  enough  when  we
 talk  of  Mahatma  Gandhi.  If  there  are  some
 wrongs  committed  by  some  institutions,
 let  us  try  to  remove  them.

 आचार्य  भगवान  दव
 गलत  -बयानी कर  रहो  हाँ  ।

 श्री  रतना सिह  राजद.  :.  आपके  कहने  से
 गलत-बयानी  नहीं.  होगी  |  आपने  क्या
 फिया  ही  वह  हमका  मालम  ही  ।

 Sir,  you  will  have  to  put  this  man  in  order.
 He  cannot  interrupt  me  like  this.  This
 is  not  the  way  to  function  in  this  House.

 आप  बिल्कन

 Shri  Stephen  tried  to  bring  in  politics
 and  from  that  viewpoint  some  speeches
 were  made.  A  reference  was  made  to  some
 magazines  also.  If  there  are  some  institutions
 in  the  name  of  Mahatma  Gandhi,  where
 some  wrong  things  or  irregularities  are
 committed,  I  sav  that  they  should  be  dealt
 with  according  to  law,  enquiries  should
 be  carried  on  according  to  law  but,  at  the
 same  time,  our  motive  should  not  be
 political.  While  criticising  these  institutions,
 we  should  see  that  we  purify  them;  our
 aim  should  be  to  purify  them,  not  to
 introduce  our  own  politics,  I  would  like
 to  caution  our  friends  here  on  this  aspect.

 I  am  saying  this  because,  while  speaking
 on  this  Resolution,  there  was  an  attempt  to
 malign  these  institutions,  which  are  adding
 wonderful  work,  very  highly  constructive
 work,  in  Adivasi  areas,  in  harijan  areas
 and  other  areas.  They  are  doing  very  good
 work,  productive  work  in  the  field  of
 khadi  and  village  industries.  While  these
 Gandhian  institutions  are  doing  very  good
 work,  sometimes  it  may  happen  some-
 where  some  vested  interests  may  creep  in
 and  try  to  tarnish  the  name  and  image  of

 817  L.S.~3.
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 Mahatma  Gandhi.  As  far  as  that  is  con-
 cerned,  we  should  not  allow  that  to
 happen,

 I  would  appeal  to  my  hon.  friends  here
 that  when  we  talk  about  Mahatma
 Gandhi,  we  must  all  talk  unanimously.
 If  anybody  wants  or  tries  to  tarnish  the
 image  of  Mahatma  Gandhi  or  wants  to
 desecrate  his  statues  etc.  in  this  country,
 we  must  fight  it  tooth  and  nail,  not  only
 by  law  but  also  by  creating  public  opinion
 among  the  masses  so  that  nobody  would
 dare  to  break  or  desecrate  his  status  or
 malign  ४  name.

 From  that  point  of  view,  I  would  like
 to  commend  this  Resolution.  But  I  would
 definitely  say  that  mere  law  would  not  do.
 We  shall  have  to  organise  the  people,
 the  conscience  of  the  people  so  that  they
 may  stand  for  the  principles  of  Mahatma
 Gandhi.  If  we  do  that,  [  think  that  will
 serve  the  purpose.

 कि  अमेरिका  में  हौ,  उससे  धन  प्राप्त  करके
 इस  दोश  का  बदनाम  करने  की  कादिर  कर

 रही  ह  इसके  संबंध  मं  निश्चिाता  तरीके  से



 379  Tarnishing  of

 एक्टीविटीज  में
 ते

 हा  आर  दरद को
 बदनाम  करने  की  कार्यवाही  'करते  हाँ,  एसे
 लागों की  इन  संस्थाओं  से  निकाला  जाना
 चाहिए  आर  इनके  स्थान  पर  एसे  लागों  को
 लाया  जाना  चाहिए  जो  गांधी  जी  के  नाम  को
 उज्जवल  करं  एसे  लागों  को  लाना.  चाहिए
 जा  मजदूरों,  किसानों  ,  गरीब  आदमियों

 जाति.  और  गरीब  तबके  के  लागों  की  सेवा

 1977-78 के  चुनाव  मों  हमने  दरा  ह,
 कांग्रेस  विरोधी,  लागों  दवारा  धन  दिया  गया

 आर  सर्वोदय  के  नाम  पर  प्रचार  कियाा  गया।

 आज  चाहो  गांधी  स्मारक  निधि  हा,  चाहो
 पीस  फाउंडॉशन हो, चाहो गांधी स्मृति हो,  वाहं  गांधी  स्मृति 1

 या  इसी  प्रकार
 की

 अन्य  संस्थाएं
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 मैंताे  कहता  हू  व्क  हम  इन  संस्थाओं  से

 पीडित  हाँ  ।.  ये  एसी  संस्थाएं हा...  जो

 बराबर  राज्य  से  पैसा  लेती  हाँ  आर  राज्य  के
 खिलाफ  ही  काम  करती  हं।  इस  प्रकार  की
 संस्थाएं  अगर  वोटर्स  को  एजुकेट  करके  सब
 रास्ते  पर  लाने  का  काम  कंरती  हाँ,  गरीब
 लागों को  उपर  उठाने काम  करती  हाँ ,
 एसे  काम  करती  हाँ  जिसस दोश  ऊंचा

 उठता  हा,  इनके  दवारा  स्थापित स्माल  स्केल
 इंडस्ट्रीज  मों  लागों  का  रोजगार-धंधा

 मिलता  ही  ता  निश्चित  रूप  से  इनके  कार्य
 स्वागत  योग्य  हाँ।  लॉीकन ये उलटो ये  उलटो.  काम

 सर्वोदय  संस्थान  ही,  गांधी  स्मारक  निधि  ही,

 गांधी  पीस  फाउंडेशन  आदद  हाँ  उन  सब  की
 जांच  कराई  जाए  आर  उनकी  जा  आपत्ति-
 जनक  गतिविधियां  हाँ  उन  पर  पाबन्दी

 लगाई  जाए।
 MR.  CHAIRMAN  :  Many  Members

 want  to  speak  on  this  Resolution.  ।  have
 tried  to  accommodate  them  with  in  the  time
 limit  but  many  Members  are  still  left.
 They  want  to  participate  in  this  Resolution.
 Do  you  want  that  the  time  be  extended,

 SEVERAL  HON.  MEMBERS  :  xe.

 MR.  CHAIRMAN:  Should  it  be  by  cne
 hour.

 SEVERAL  HON.  MEMBERS  :  Yes.

 MR.  CHAIRMAN  :  There  is  no  provi-
 sion  here.

 sफ़r  SAIFUDDIN  CHOUDHURY  :
 (Katwa):  Late  Shri  Ramavatar  Shastri
 move  the  Resolution,
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 र.  CHAIRMAN  :  Now  the  session  is
 going  to  be  adjourned.

 (Interruptions)

 MR.  CHAIRMAN  ;  There  is  no  prc-
 vision  like  that.

 (Interruptions)

 r.  CHAIRMAN  :  What  to  do?  You
 can  see  the  difference.  Now  the  कारण  is
 adjourning.  Shri  Sunder  Singh.

 वा इफर केल शन के  बारों.  मों  था  ।  डिप्टी

 स्पीकर ने  यह  कहा  था  ।.  मेरी  रोजोल्यूशन

 का  आप  किल  तो  न  कर  ।  हमारा

 से  उस  कर्सी  से  उनका  एलाउ  फिया  गया
 था  ।  बारह  साल  से  माँ  यहां  ह  और  पहली
 बार  मरा  रेजोल्यूशन  आ  रहा  ही  और  उसनी
 भी  निल  किया  जा  रहा  ही  ।  एक  वार  जयर
 से  एसा  फोसल  दिया  जा  सकता  ही  तो  मेरो
 केस  मों  भी  एसा  आप  कर  सकते  हाँ  ।  मे
 आप  मौका  दो  सकते  हाँ  आर  माँ  नेवार  टाइम
 इस  पर  बाल  सकता  हं  ।

 आप  बोलिय े।

 श्री  रामावतार  शास्त्री  :.  मुक्के  मूव  कर
 लेने  दीजिए  आर  नैक्स्ट  सैशन  माँ  यह  चला
 जाएगा  |  मुझी  कोईी  एतराज  नहीं  ही  ।

 wa  कर  लेने  दीजिए ।

 श्री  सुन्दर  सिह  भंडारी  (फिल्लौर)  :  सभा-

 पति  महोदय,  महात्मा  गांधी  फ़ादर  अ्राफ़ दी दी
 नेशन  थे  ।  उनके  बरखिलाफ  अगर  कोई

 बात  करता  है  तो  इसका  साफ़  मतलब

 यह  है  कि  वह  नेशनल  नहीं  है  ।  इस
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 रिजोल्यूशन  पर  बोलते  हुए  जिन  ख्यालात
 का  इज़हार  किया  गया  उनको  सुन  कर
 जो  हरिजन  हैं  उनकी  बहुत  तकलीफ़

 हुई  होगी ।  मैं  इस  रिजोल्यूशन  के  लाने
 पर  माननीय  सदस्य  को  मुबारकबाद  देता

 हूं  कि  उन्होंने  हमको  मौका  दिया  इस

 मरहम  मसले  पर  बहस  करने  का  ।  मैं
 समझता  हूं  कि  जो  भी  पार्टी  महात्मा
 गाँधी  की  नीति  के  बरखिलाफ  बात  करे
 उस  पार्टी  में  नेशनेलिटी  नाम  की  चीज़

 नहीं  है  ।  अगर  मोहम्मद  साहब,  ईसामसीह

 के  खिलाफ़ कोई  गलत  बात  करे  तो

 तूफ़ान  खड़ा  हो  जाता  है  ।  लेकिन  जब

 कि  गांधी  जी  के  खिलाफ़  बात  हो  रही  है
 तो  किसी  को  गुस्सा  नहीं  आ  रहा  है  ।

 गांधी  जी  हमारी  आंखों  के  सितारे  थे,

 उनकी  एक  शख्सियत  थी,  उन्होंने  गरीबों

 की  मदद  की  कौर  तमाम  दुनिया  को

 इकट्ठा  कर  के  हिन्दुस्तान  को  श्रीपाद

 कराया  |  अब  उनके  बरखिलाफ  आवाज

 उठायी है  ।.  जो  उनकी  बेइज्जती  करते हैं
 मेरी  तो  मांग  है  कि  एसे  लोगों  और

 पार्टी  के  खिलाफ़  किये  वाही  करनी  चाहिये  ।

 लेकिन  जब  ऐसी  कार्यवाही  करने  में  श्राप

 हमारा  साथ  नहीं  दे  रहे  हैं  त।  दम  कसे

 मानें  कि  श्राप  नशनल  हैं,  ग्रापमें  नैशनेलिटी

 है।  एसी  जो  भी  संस्थायें  हों,  तो  महात्मा

 गांधी  के  पवित्र  नाम  का  मिसयूज़  करती

 हैं  उनके  खलाफ  कारवानों  में  हर  माननीय

 सदस्य  को  साथ  देना  चाहिये।  मैं  समझता

 हूं  श्राप  में  नेशनैलिटी  नहीं  है  ।  महात्मा  गांवों

 ने  क्या  कहा  था

 «पू  do  not  want  to  be  born,  But  if  I  have  to  be
 born  again  I  should  be  born  as  an  untouch-
 able  s  that  I  may  share  their  sorrows  and
 sufferings  inflicted  upon  them.  I  therefore,
 pray  that  if  I  have  to  do  so,  I  should  not  do
 it  as  a  Brahmin  or  Kshatriya  or  Vaish  cr
 Shudra  but  as  an  anti-Shudra.”

 SHRI  SUDHIR  GIRI  :  oe  a  point  of
 Order  Sir.  (Jnterruptions)

 MR.  CHAIRMAN:  Under  what  rule?
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 SHRI  SUOHER  GIRI  1  You-please  lis-
 ten  to  me(J{nterruptions)  Toe  Business  2e-
 visory  Committee  had  fixd  2  hours  for  this
 Resolution,  Have  you  exteaded  the  time
 with  the  permission  of  the  House  ?  You
 hav  not  taken  the  permission  of  the  House.

 MR:  CHAIRMAN  :  ।  have  taken  the
 sense  of  the  ि ०56. ,  You  566  the  records
 (Interruptions)  1

 put}it
 to  the  House  and

 took  the  consensus  of  the  House.

 THE  MINISTER  OF  STATE  ।  THE
 MINISTRY  OF  HOME  AFFAIRS  AND
 DEPARTMENT  OF  PARLIAMENTARY
 AFFAIRS  (SHRI  ?.  VENKATASUBBAI-
 AH):  Mr.  Caairman,  I  would  lik:  to  make  it
 very  Clear  that  it  is  not  th¢inteation  of
 the  Government  to  prevent  Mr.  Shastri
 from  moving  the  resolution.

 Tne  request  was  made  by  several  Mem-
 bers  to  extend  the  time  and  if  the  Rules
 permit  we  have  no  objection.

 SHRI  SAMAR  MUKHERJEE  :  t-
 lea  किड  इह  एड  itlasses.  Let  the  other
 thngs  go  on.  1  has  9550  done  in  the
 House.  Enrlier  it  has  been  done.

 MR.  CHAIRMAN:  Under  which  rule?

 SHRI  SAMAR  MUKHERJEE:  No  ques-
 tion  of  rules.

 MR.  CHATRAMN  :  ४.  Sunder  Singh,
 you  should  conclude  now.

 श्री  सुन्दर  सिह:  इनमें  करेक्टर  नहीं

 हैं  अगर  करेक्टर  हो  तो  यह  रैज्पूलूशन
 को  पास  करें  ।  ये  कहते  हैं  कि  कांग्रेस

 (arg)  वाले  महात्म।  गांधी  के  उसूलों
 पर  नहीं  चलते  हैं।  मैं  जनना  चाहता  हूं
 fe  क्या  ड्राप  चलते  हैं?  आप  भो  नहीं

 चलते हैं  ।  ग्राहको  कोई  सुनता  नहीं  है ।
 अगर  श्राप  इस  रंज्यूलूशन  का  हमारे
 साथ  मिलकर  साथ  दें  aah  करैक्टर

 का  पता  लग  जायेगा,  ग्राम  बरखिलाफ

 बोलेंगे  तो  यह  wer  खिलफ  जयेगा  ।

 मैं  चाहता  हूं  कि  श्राप  इस  रैज्यूलूशन
 को  यूनैनिमसली  पास  करें  ।  जितन

 नुक्ता  महात्मा  गांवों  के  मरने  के  बद
 उनके,  उसूलों  को  तोड़ने  के  बाद  हरिजनों
 का  gar  है,  उतना  ate  feat  का  नहीं

 ga  है  ।  हमें  दुःख, है  कि  हज़ारों  कोई
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 सुनने.  वाला.  नहीं  है.  1  लंगर
 Wa  महात्मा  गांवो  होते  तो  हमारी
 यह  हालत  न॑  होती  ।

 इन  शब्दों  के  साथ  में  इनका  शुक्रिया
 दा करता  हूं  जो  इस  रैज्यूलूशन  को  लाये

 हैं।  मैं  हों  तैयब  हुसैन  को  ताइद  करता

 हूं  ate  उनका  शुक्रिया  प्रदा  करता  हूं  ।

 थ्रो  रीत लाल  प्रसाद  वर्मा  (कोडरमा)  :

 सभापति  महोदय,  महात्मा  गंधों  को  छवि

 बिगाड़ने  का  जो  संकाय  है,  यह  देखने

 में  तो  बहुत  श्रग्छा  लगता  है,  (ब्यान)

 इस  संकलक  को  लाने  वाले  जो  हमारे
 miata  सदस्य  श्री  तैयब  हुसन  जो  दै,
 अगर  उतकों  मत सा  वचा  कोंकणा  को

 तरह  भावना  रहो  होत।  त।  ग्रीवा  बात

 थो,  लेकिन  पिछने  34  वर्षों  का  इतिहास
 mat  देखा  जाये  तो  महत्मा  गाथ  कों

 छवि  को  faaar  सुन्दर  रखा  गय।  है?

 आज  सब  लोग  बोलते है  महात्मा  गांधी,

 ह्वात्मा  गांवों।  महात्म।  गांधी।  बोलते  थे,

 रघुपति  राघव  राजा  राम  Ale  उनको

 भावन।  थो.  पतित  रावत  सोता  रम  ।

 लेकिन  Wa  गांव  गांव  में  जो.  लोग

 बोलते  है  कि  रघुपति  राघव  रजा  राम,

 पांचो  भ्रंश।  एक  हो  शाम  ।  इस  तरह  को

 लोग  बातं  करते हैं  ।

 गाध  जो  के  चाव,  उसके  साहित्य
 are  sth  जितने  भा  ग्रा दर्श  हैं,  उन्हें

 हमें  मानता  चाहिये,  चाहे  हम  किलो  भो

 दल  के  5  ।  महात्मा  गंधों  ate  जब प्रकाश

 नारायण  इस  20वीं  शताब्दी  को  शभ्रत्रतिम

 प्र,  ग्रोथ  अ्रतिम  महापुरुष  हैं  जिन्होंने
 कन,  कोई  हों  नहीं  लो  ate  feat  तरह
 का  कोई  मोह  नहीं  क्रि!  ।  उन्होंनें  करो

 कामना  नहीं  को  Peat  दुराग्रह  की  या

 कुर्तों  के  लिये  कमो  इच्छा  प्रकट  नहीं  की  ।

 ।
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 ऐसे  मह्दात्माश्रों  के  प्रति  किसी  को  घृणा

 हो  उनके  प्रति  भ्र विश्वास  हो  तो  इससे

 बड़ा  भ्रपराध  at  कोई  नहीं  हो  सकता।

 कांग्रेस  (पराई)  के  माननीय  सदस्य  बहुत
 चोरों  से  कह  रहे  हैं  कि  महात्मा  गांधी

 की  छवि  को  बिगाड़ने  से  रोकने  के  लिए

 कानून  बनाना  चाहिए  ।  मगर  कानून  से

 किसी  की  छवि  नहीं  बन  सकती  है  ।

 कानून  के  भ्रनुसार  मेहर  करना  एक
 भंयकर  अपराध  है  और  उसके  लिए  सजा

 दी  जाती  है,  लेकिन  फिर  भी  मर्डर  होते

 हैं  ।  भ्रामक-शुद्धि  कौर  वास्तविक  श्रद्धा

 की  भावना  रखने  से  महात्मा  गांधी  की

 छवि  को  बनाए  रखा  जा  सकता  है।

 गांधी  स्मुति  और  गांधी  शांति  प्रतिष्ठान
 ने  जो  कुछ  किया  है,  वह  किसी  पार्टी
 या  दल  के  लिए  नहीं  किया है  ।  प्रगर

 उन्होंने  श्री  जयप्रकाश  नारायण  और

 सर्वोदय  की  मदद  की  है,  तो  श्राप  जनता
 के  जागरण  के  लिए  झ्र  लोकतंत्र  की

 अक्षुण्ण  रखने  के  लिए  की  है,  न  कि

 किसी  दल  के  लिए  mre  ये  संस्थाएं
 रात-दिन  इन्दिरा  जी  और  संजय  गांधी
 की  जय  करें  ओर  उनकी  प्रशंसा  करें,
 तो  श्राप  बहेंगे  कि  ठीक  है।  लेकिन  अगर
 वे  पुरे  देश  की  श्राम  जनता  को  जगाने  को
 प्रयास  करती  है,  तो  श्राप  कहते  हैं  कि
 वे  ख़राब  है  ।  तो  इन  संस्थानों  का

 राष्ट्रीय रण  बर  लीजिए  ।

 गांधीजी  के  आदर्श,  चरित्र  और

 NAA  कौर  लोकनायक  जयप्रकाश  नारायण
 दोनों  पैरलल  हैं  ।  उन  देनों  ने  राष्ट्र
 की  जो  सेवा  की  है,  उसके  लिए  उनका
 नाम  शताब्दियों  तक  अक्षुण्ण  फिर  असर

 रहेगा  कौर  उनपर  कोई  छींटा-कशी  नहीं
 कर  सकता  हैअगर  इन  deal

 में  ग़लत  चरित्र  के  प्रादमी  हैं,  तो  उनको
 झाम  जनता  के  सामने  लाना  चाहिए
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 इसमें  कोई  दो  मत  नहीं  है ंकि  कलंकित

 और  दूषित  चरित्र  वाले  लोगों  को  कड़ी
 संज्ञा.  मिलनी.  चाहिए  ।  लेकिन  इसकी

 झाड़ में  अगर  कोई  राजनीतिक  शिकार

 करना  चाहे,  तो  उसकों  उचित  नहीं  कहा
 जा  सकता  है  ।  लंगर  ये  सोचते हैं  कि
 सब  संस्थाओं  पर  हमारा  कब्जा  है,  मगर

 एक  दो  संस्थानों  पर  नहीं  है,  इस  लिए
 उनपर  नियंत्रण  करने  का  प्रयास  किया

 जाए,  तो  यह  राजनीतिक  दुराग्रह  से

 प्रेरित  दृष्टिकोण  है  ।

 महात्मा  गांधी  कौर.  .लोकनायक

 जयप्रकाश  नारायण,  इन  दोनों  का  चरित्

 अ्रप्रतिम  है-किसी  से  उनकी  तुलना  नहीं

 की  जा  सकती  है  और  उनमें  कोई  भेद
 नहीं है  ।  इस  लिए  मैं  कहूंगा कि  झगर

 महात्मा  गांधी  और  लोकनायक  की  छवि

 को  अच्छा  बनाना  है,  तो  राष्ट्र  के  हत
 के  लिए.  जो...  काम  हुमा...  है,
 उसको  आगे  बढ़ाना  चाहिए ।  राज  प्रगति
 मदान  में  सन  साफ़  इंडिया  .की  प्रदर्शनी

 महीनों  से  लगी  हुई  है,.  लेकिन  सरकार

 ने  महात्मा  गांधी  के  बारे  में  कोई  प्रदर्शनी

 नहीं  लगाई  है  ।  सरकार  इन्दिरा  जी  के
 सम्बन्ध  में  एक  महीने  से  प्रदर्शनी  लंगा

 रही  है,  लेकिन  यह  नहीं  हुमा  कि.  वह

 महात्मा  गांधी.  के  चीन  और  विचारधारा

 के  बारे, में  कोई  प्रदर्शन  लगाए ।  मगर

 कथनी  और  करनी  में  यह  अन्तर  रहेगा,

 हाथी  के  दांत  दिखाने  के  कौर,  शौर  खानें

 क...और,  नगर  इस  तरह  की  मंनटेलिटी

 रहीं,  तो  हम  महात्मा  गांधी  को  आदर

 नहीं  दे  सकते  हैं  ।  इस  लिए  अंत  करण
 को  शुद्ध  करने  और  राष्ट्रीय  चरित्र  को

 ऊँचा  उठाने  का  प्रयास  किया  जाए  ।

 आचार्य  भगवान  देव  (अजमेर)  :

 सभापति  महोदय,  गांधी  शान्ति  प्रतिष्ठान

 के  द्वारा  गत  चुनाव  में  महात्मा  गांधी
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 श्राचायें  भगवान  देव

 की  छवि  को  बिगाड़ने  का  प्रयास  किय

 ‘गया.।  सर्वोदय  के  नाम  पर  भी  .काबे  में

 कुफ़  कया  गया।  और  कम्युनिस्ट  भाइयों  के

 द्वारा  तो  भ्रमजाल  ऐसे  चित्र  भी.  निकाले

 जा  रहे  हैं;  जिनमें  गांधी  जी  के  हाथ  में
 साम्यवाद  का  झंडा  -भी  दिया  गया

 .  हैं,

 भगत  सिंह  के  हाथ  में  साम्यवाद  का  झंडा

 feat  गया  है  ।

 चूंकि  चर्चा  का  समय  कम  है,  इस

 लिए  मैं  एक  पायंट  को  args  सामने
 पेश

 करना  चाहता  हूँ।  गांधी  जी  को  हत्या  करने
 वाले  लोगों  ते  जब  यहं  बात  कह  दो

 कि

 हम  अब  गांधीवाद  में  विश्वास  रखते  ह,

 तो  इससे  हम  समझ  सकते  हैं  कि  गांधीजी  के
 साथ  विश्वासघात  करने  वले,  धोखेबाज

 ब्यक्ति  गांधीजी  को  किसि  लाइन पर  ल
 जाना  चाहते  हैं  झर  उसके  पीछ  क्या

 षडयंत्र है।  जो  लीग  भोर.  एस०  एस०

 के  थे,  वे  रग  बदल  कर  जनसंघी  बस,

 जनसंघ  से  वे  भारतीय  जनता  पार्टी

 में  गए  म  उसके  बाद  चौथा  रंग  बदला  ।

 जब  भारतीय  जनता  पार्टी  बना  कर  उन्होंन

 उन  श्रर्षिवेशनों  में  गांधीवाद  की
 की  करी,

 तो  इसस  यह  पता  लगा  कि  इस
 दश  में

 बहुत

 बड़े  गार एक...  वहुत.  बड़ा...  षह्यंतर

 कर  रहे  हैं  गांधीजी  के  साथ
 ।

 जो  लोग  आज  गांधीवाद  को  बाते  करत

 हैं,  उन्होंने  गांधीजी  की  हत्या  कराने  में

 सहयोग  किया  ।  भारतीय  जनता  पार्टी  के

 लोगों  ने  यहां  दिल्ली  में  और  बाहर

 जनता  पार्टी  के  नाम  से  वोट  लिए,

 और  जनता  को  बिना  फूछे  नई  पार्टी

 बना  कर,  अपने  सिद्धान्त  ताक  पर  रख  कर,

 दुनिया  के  सामने  कुछ  भोर  रखने  का  प्रयास
 किया  ।  शराब  वहीं  थी,  रंग  बदल  दिया

 बोतल  का  ।  अन्दर  जहर  था,  उस  जहर

 को  भ्रमित  का  रूप  देकर  गांधीवाद  का

 चोंगा  पहन  कर  .

 18.00  hrs.

 MR.  CHAIRMAN  :  Now  it  is  6  O’clock
 You  can  continue  next  time.

 18-ox  hrs.

 “MOTION  OF  NO-CONFIDENCE  IN
 THE  GOUNCIL  OF  MINISTERS--

 contd.

 MR.  CHAIRMAN:  Now  we  resume  the
 discussion  on  the  No-confidence  motion.
 Mr.  Samar  Mukherjee  was  on  his  logs.
 Yes,  you  may  continue.

 SHRI  SAMAR  MUKHERJEE  (How-
 rah):  I  was  discussing  the  reply  of  our
 Finance  Minister  who  expressed  hopes
 that  the  economy  was  slowly  recovering.
 My  point  is  that  this  is  an  illusion  the
 Government  is  creating  which  is  totally
 different  from  the  reality.  The  reality  is
 that  our  country  is  passing  through  an
 unprecedented  crisis.  And  this  crisis  is

 _not  only  limited  to  the  econemic  sphere
 but  it  has  spread  to  the  social  sphere
 and  also  into  the  sphere  of  politics  and
 the  very  fabric  of  our  democracy  and
 the  parliamentary  system.

 He  expressed  that  there  will  be  stability
 in  prices  and  he  has  given  figures  today
 that  inflation  has  shown  signs  of  decline.
 ।  have  got  -  This  is  the  chart  of  the
 consumer  price  index.  Here  the  trend
 is  increasing.  1981  January—-41

 ne is  1970-4100.  February  1—418
 Mare  —420.  S0  whichever  calculation
 eur  Finance  Minister  is  doing  on  the
 basis  of  the  wholesale  price  index  and  is
 coming  with  a  picture  that  we  are  now
 out  of  the  danger,  that  is  not  the  reality.
 The  additional  increase  from  March  to
 April  I  do  not  have.  But  it  is  on  the  in-
 crease,  and  the  process  has  not  been
 checked.  The  figure  for  1978-79  with  100
 as  base  for  1960  is  331°41.  For  1979-80
 it  is  359°75.  That  means  an  increase of
 846%.  1980-81  -  1  is  an  in-
 crease  of  11°42°%,.  So  this  is  the  trend  in
 Prices.

 If  you  see  the  Sixth  Five  Year  Plan—
 the  main  t  has  been  very  recently
 circulated—it  has  dealt  with  the  question
 of  mobilising  resources.  It  states  cate-
 gorically  that  the  possibility  of  mobilising
 reSoutces  by  increasing  direct  taxation  ‘has
 reached  the  limit.  So,  no  taxation  on  the
 bigger  income  groups.  Fhat  méans  the
 process  is  -more  cancetsions  to  the  mono-

 polists
 and  bi  houses  and

 encour  age- gett  to  the  private  capital. ००  ।
 concessions  have  been  anno  To


